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I4r. Speaker: The result of the

division is: Ayes 64; Noes. 109.

The motion was negatived.

15.59% hrs,
BUSINESS ADVISORY COMMITTEE
THIRTY-FOURTH REPORT

Sari Rane (Buldana): I beg to pre-
sent the Thirty-fourth Report of the
Business Advisory Committse.

M:. Speaker: I shall take up the
adjournment motion now.

Shri B. R. Bhagat: The discussion
on the Bill should continue, because
the motion for adjourning the dis-
cussion on the Bill has been lost.

Mr. Speaker: The discussion on the
Bill will continue tomorrow.

16 hrs.
MOTION FOR ADJOURNMENT

Fammugre oF GoOVERNMENY IN HawpLinG
LANGUAGE ISSUE

Mr, Speaker: I shall fix the time-
1limit, because there would be a large
number of Members desiring to
speak. I propose that the mover may
teke 15 minutes and the others 10
minntes each.

L M. N. Mukerjee (Calcutta Cen-
irai). Mr. Speaker, Sir, I ez to
move:

“That the House do now adjourn”.
I do so, because, I wish to draw
pointzd attention to the recent tragic
events in the south, which have cast
their shadow on the country and on
the deliberations of this House. A
short while ago, the elements coOns-
pired to create stark horror in Ramesh~
waram, but it was Government's
folly and arrogance and its lack of
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capacity for intelligently anticipating
and sympathetically responding te
public feeling which provoked fury
in Tamil Nad, usually so sedate and
sober, over the issue of language omn
Republic Day and subsequently. My
intention is to censure Government
for its utter failure to tackle the
tragedy in Tamil Nad and its reper-
cussions elsewhere, as in West Bengal,

We are not unready to welcome
and cooperate with whatever honest
efforts Government might make to
solve the crisis. Meanwhile, however,
the mind of the country must be
made known and the heart of our
people must speak, as it can only do
in Parliament,

The death roll in Tamil Nad, as
T learn, is 78 including 4 policemen
and 5 who burnt themselves to death
as a protest against the imposition of
Hindi, like the Buddhist monks of
South Viet-Nam. It is true that cer-
tain kinds of incendiary leadership,
whom I shall not name, were flour-
ishing in Tamil Nad and the frustra-
tion and irritation over Government's
failures on food and every other
front have accumulated. But when
men come forward and publicly burn
themselves to death for their own
mother-tongue, when thousands stand
by in admiration and sorrow and
then some of them in sudden anger
think nothing of such ugly things as
burning policemen also to death;
such events cannot be treated lightly
and brushed aside. Emotion of that
sort can burn solid thrones, let alone
the rickety structures of wvainglory
that prop up the Government. The
city of Delhi is the historic grave of
vainglory and Government must be-
ware.

This warning is needed, because
among other things the ruling party
in this country has always failed to
understand the complications of the
language question in India. They list
some 14 languages in the schedule to
the Constitution and call the Republic
a Union of States. But they do not
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seem to know the democratic implica-
tions of the situation. Some yea.s
ago, they fired on Telugus and Mara-
thas before being compelled to give
them their rightful linguistic States.
Now they do not scem to know the
heart’s desire of our people who are
trying to emerge into a truly free life,
our people who live in different re-
gious age-old languages and culture of
their own.

I am a believer in the unity of our
country, unity in the midst of diver-
sity. But separatist groups could ex-
ploit the situation mainly because
neither the Congress Government nor
its handmaiden the Congress Party
could even make an effort in time to
expain its language policy, if it could,
to our people in different region.
Meanwhile, Hindi chauvinists—I hate
to use that word, but I am afraid the
cap fits certain sections of our people
—have put pressure on government
spokesmen to make the most provo-
cative statements in the eve of Re-
public Day. The Prime Minister—
he is not here, he has too many head-
aches, but that is his occupational
hazard—who become wise after the
event, has talked about nothing new
happening on the 26th January, and he
hasg assured the country that there
would be no imposition of Hindi and
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an associate language. They have
deliberately refrained from passing &
legislation to give effect to that Act
in contemptuous disregard not only of
Parliament’s enactment but of Jawa-
harlal Nehru's commitment to non-
Hindi-speaking people.

The legal position today means

complete breakdown of communica-
tion between the Hindi and non-
Hindi-speaking States, for Article

210(2) lays down that English will
automatically cease to be the lan-
guage of the legislature of any State
15 years after the 26th January 1950
unless the legislature provides other-
wise. None of the Hindi States have
made such a provision and typical of
chauvinism was the threat reported
from Rajasthan that they would stop
increments to those who fail to pass
the tests in Hindi.

It the Central Government had
taken half as much trouble to help
other languages as it does to help and
develop Hindi, if the Central Gov=
ernment had tried to have Hindi as
a central language only for the mini-
mum purpose of inter-communication,
voluntary agreement about Hindi
would have been perhaps easy and
possible by this time. What has hap-
pened is that Hindi alone has received

that Jawaharlal Nehru’s
on this question would be implemen-
ted. He should have spoken much
earlier more clearly and more strong-
ly. He should have anticipated
things. He should have known the
way the wind was blowing at least
in the south, Of course, he did no-
thing of that sort, and he could not
do so because the policies of his Gov-
ernment are uncertain and always
precarious and very generally amen-
able to all kinds of diverse inter-
pretations.

The Hindi-speaking States also have
had their share in this game of pro-
vocation. They provoked trouble
by a stubborn refusal to accept the
Official Languages Act provision re-
garding continued use of English as

.

all of help and boosting from
Central Government sources and in-
fluential circles powerful in Govern-
ment and near about have noised the
idea even of Hindi being adopted in
the near future as a medium of ins-
truction in all States in the univer-
sity stage. Such folly—and I can go
on muitiplying instances of such folly
~has created fear in non-Hindi areas
regarding the imposition of Hindi and
has led many to the very distorted
view of preserving English for all
time. That is a false and fantastic
idea which must be finally and firmly
renounced.

Let our own languages come for-
ward and have their place in the
sun, whether it is Tamil or Hindl or
Bengall or Malayalam, and in good
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time—I am afraid I have to say it,
in good time but not in haste—we
shall have Hindi spoken by the lar-
gest group, by far, of our people as
an all-India link language. If the
passion for Tamil or for Bengali were
properly directed, as it should have
been, in a better context, we could
have had by this time Tamil and
Bengali replacing English for official
and educational purposes in Tamil
Nad and West Bengal. That has not
happened.

Precipitate and thoughtless action on
the part of the Government and the
follies Committed by Hindi fanatics
have provoked a situation that some
of us have so much spite for Hindi,
have suddenly developed this pecu-
liar spite for Hindi, that they yoke
themselves to the chariot of English
and even on asking for the perma-
nent continuation of English as the
official language of this country. That
must never be and against that every
possible step has got to be taken.

I have heard reported statements
by some members of Government who
have talked about the necessity of
“re-thinking” on the language issue.
Let us do this re-thinking after we
have soothed the injured emotions of

the non-Hindi-speaking States, Let
us go ahead with this effort. Let us
put our heads together and evolve

correct policies.

1 would suggest, therefore, to Gov-
ernment that serious cfforts be im-
mediately adopted in order to reach
a solution of this crisis, and for that
purpose I would recommend that the
State languages must he assisted to
become really and truly the official
language and the medium of instruc-
tion in their respective States, that
safeguards for whatever linguistic
minorities reside in those particular
areas must be provided, that there
must be provision, as quick as ever
that s possible, for all Bills and
proclamations . . .
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Shri J. B, Kripalani(Amroha): May
I know, Sir, whether the censure mo-
tion is on the language policy of the
Government or the excesses commi-
ted?

Some hon. Members: Both.

Mr. Speaker: It tains
things also.

Shri J. B. Kripalani: As you read
the motion it appeared to me to be
on the excesses that have been com-
mitted.

Mr. Speaker: No. It says: ‘“Utter
failure of the Government in hand-
ling the language issue”. First is the
language issue. Both the things are
contained there.

those

Shri H. N. Mukerjee: I should ima-
gine also that when I refer to.some
very undesirable incidents having
happened in the country on account
of the Government’s ineptitute I am
also entitled in a parliamentary dis-
cussion to refer to certain measures
which ought to be adopted by Gov-
ernment either today or tomorrow in
order to see that such things do not
recur.

My idea, therefore, is that every
effort should be made to see that the
regional languages become the official
language as well as the medium of
instruction in the respective Stales,
that all Bills, proclamations, docu-
ments of the Union Government, re-
vorts etc, are made available in the
diffcrent languages scheduled :in the.
Constitution, that there is un-restric-
ted right for Members of Parliament
as well as other houses of legiclature
in the country to speak in their
mother tongue and in view of the
technological advancement in recens
times facilities are provided for simu-
ltaneous translation, as quick as ever
that is possible; that Hindi should
come to replace English as a language
of communication between the Union
and the States and also between the
States themselves. But this should
happen gradually, allowing sufficient
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time for the training of staff and the
tackling of other problems which arise
on account of our having this policy.

Earlier I have personally pleaded
for the change-over as quick as we
can towards our own language as
the offic’'al language. Even now my
sympathies are with the idea of our
having Hindi as the official language
of this country. But, after all, we
cannot make haste when haste means
taking risks, when haste means im-
posing on our country suffering which
should not be borne by any sensible
community, Therefore, I suggest that
in view of what has happened, in
view of the mis-application of certain
ideas which were perhaps formed in
a different atmosphere and we have
reached a situation where we have to
make haste . . . (Interruptions). Sir,
I am not yielding to any kind of in-
terruption because I have only 15
minutes, My idea is that while
Hindi should continue to be regarded
as the target language which we are
going to have as our official language
because it is spoken by, by far, the
largest segment of our people we
should not today make haste in the
manner we thought at one time we
could make haste. Therefore, 1 sug-
gest that the assurance given by the
late Prime Minister, Shri Jawaharlal
Nehru, should be respected, should be
implemented and till that time we go
slow, we soothe Whatever emotions
have been injured in the mean time
and we try to adopt such steps as
would really make for a solution of
the problem facing our country.

1 woud also suggest to the Govern-
ment that they should look into the
matter of the question of the exami-
nations held by the Union Public
Service Commission and similar other
organisations. Examinations for all
gervices have got to be conducted in
the different languages of India and
80 long as that is not decided, English
will have, unfortunately, to continue
as the only lang for i
tions, I was a member of the Com-
mittee presided over by Shri Govind
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Ballabh Pant in 1958 and I know that
we had asked for g process of
moderation by the application of
which we could have all the fourteen
languages as media of examinations.
But, of course, the process of modera-
tion is difficult and maybe, it will take
some time before we can make up
our minds about it. Therefore, till all
the fourteen languages of our country
are made the media of exammation in
Union Public Service Commission and
other examainations, we should have
to have English continuing as the only
language for examinations.

Therefore, I would say that the
Central Government must provide
funds for developing the other Indian
languages equally with Hindi, if it is
not quantitatively equal—it cannot
be quantitatively equa] because the
Hindi region is much larger—at least
in proportion. There should be a fair
distribution of the resources which
Government is allocating for the de-
velopment of the different languages.
There is, for instance, today in such
government organisations as the All
India Radio, discrim‘natory provisions
for Hindi which soar to high heaven
—the discrimination is open for any-
body to see—and that kind of diseri-
mination must cease. The emphasis
today, therefore, has to be placed on
agreement among all sectiong of our
people and on gradualness, As 1
have said before, today we have
reached such a context of things when
we must not fight shy of gradualness.
We have to make haste on the eco-
nomic and technological fronts. We
cannot afford to have national disin-
tegration on the issue of languages.

Therefore, my submission to the
House is that our primary job is, first
of all, to soothe the injured fecl'ngs
of the South, There have been shoot-
ings and firings and all kinds of un-
desirable happenings. Also, on the
part of the crowd certain things have
taken place which we all  deplore,
burning policemen for  instance.
Evervbody must deplore that sort of
thing, But let there be a  judicial
enquiry wherever these firings have
taken place and let there be also an
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amnesty towards the students and
other demonstrators who had come
forward. Also, let there not be a re-
petition of the performance of certain
Government spokesmen who tried to
arrogate the, responsibility for the
tragedy in the South to Left Commu-
nists, to some other people, or whom-
soever they wish to give a bad name
and hang them at the nearest lamp
post. Let there be no repetition of
that performance.

I would tell the Prime Minister that
there should be serious consultation,
political and intellectual, regarding
national solidarity and the evolution
of an effective language policy. The
stock of goodwill in our country in
favour of the country’s leadership is
running out. Events in Madras are
only a pointer from which we have to
draw our lessions. If Government does
not draw that lesson and act accord-
ingly, I am afraid, I have to say some-
thing which T have said earlier, that
this government in that case, sooner or
later, would have to quit. Let us not
ignore the handwriting on the wall;
that is the warning which the events
in the South have given, and that is
the warning which I wish through my
adjournment motion to convey to the
House and to the country.

ot TRTTTTR (FTT) WS
gy, AT ATAT HT AN § | s
1965 ¥ uw 2 FY AE-WIEY
T wh oy T W ¥
g d 1 & dufrs a s @
Iq ¥ wftw 7 #g @ § | 99 sfaww
AT 9T I@ GFG A 99 & q9 AR
¥ | agEET F AT O YA "W
§ & T qwg 99 Wi A 1 whwa
¥ fag ot afw wgmar o1 @ § W
I & fog fedY e & W aTvETEE
L

weqw Wy sy faRdy o
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st Io 7o faAy  (WEERR)
AT gew Y oY a afeor Wiy
¥ gk § T@ 9® ¥ @y @3 AR
Ay it 7 w W | TaiE WY
T A N g, ag W gB weer A
o1 AR Al F a<E ¥ A g A
WY ¥® WY TG gwT | WfET @ W
oy g e A X ey § ug ot
g Tfge 1

X g A mom d@faee
@ g A wfeww 120 ¥ 3y fow
fear s g owag AT & WS & aeny
fey & s Twwmer & w9 ¥
w1 W e wfeww 343 ¥
uifewa 348 ¥ WY ol am@ @ o€
3 1 Afe el Wl @ wffa dfey
AR A& A wifpww AW Qe
& T ¥ O w w fear fow ¥
sqaeqy %t 7 fe D & ag S
wgwer @R | wfaam & s
W ¥ ST & Y e A @
IY A WA T PR 9T @ T F
o T grd o seR Y &
oY, o & aferor areit & faal 3 wmoed
tar gt W w1 ag W aafaw
qt g7 foeft @@ 9o A ¥ OF AT
w1 ¥ w993 Tl A qg feafa dar
wC &Y oY, qg T g Wreel gef )

e a3 w7z Wfm
T A v g g W g W gEd
F oy ¥ e {1 wfeR Wi g
Wy A 1 N oW q@w
gy TN ER AN @
T agt s gk €, o g 9§ W
Y AT Y §, @ W 99T o
ﬂrm‘lﬁ'ﬁ.m@"m{‘m.
Tg-wyT gepa & fee g Wk S
fafy ¥ fadt oy arelt wrar 7 af
qEAT GHX §, WY W IO A T A
woY §, W1 W 3@ W NER A
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(Interruption).
_Shrimati ¥ashoda Reddy (Kurnool):
There are so many places.

. Shri  Rajaram (Krishnagiri): I
'request the hon. Member to make a

" visit tp Tamilnad and see things for
himself . . .. (Interruptions).

Mr., Speaker: Order, order. When I
stand up all the hon. Members should
sit down. No Member ought to be
on his legs when I stand up. That is
the first point, Secondly, I will agan
appeal to the good sense of the hon.
Members. We are having discussion
on a vital matter. It has excited the
emotions of many sections of the peo-
ple and there has been so much of
trouble. We should talk about it
serfously. Tt cannot be decided in
this manner, by shouts from one side
of the House replied by shouts from
the other sfde. Let us listen to every
isw very patiestly and then see what
can be done sbout it.

:ﬂm
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ﬁa“ E“ ﬁtiz'& : o UHo Fo
& 0 frw 3 oz wofa N 2 fs afaa-
T ¥ oo F7 Afed & oag qv W
fey avm waan 2 @ ad ) WX wa
off gagmay g F g ol F A
T ® fagt of gaxw e d ¥ of
&1 & afeem 3 & qga & mafagi w
I g, W et fiy onad
8brl Rajaram: May I inform my

hon. friend that it has been translated
by others?

oft 30 qo fydfr : ¥ afiere
¥ 37 agry fagl A o g, o
! g T A, mgwRE ok A
g g | (Interruptions).

aum waag . & gat gy
N aw faw g & ew fod ard
w2} | WX W A YW ST ST
A, A AT AT AW A GRA

(Interruptions).

o 30 mo faddy : gy grm A
% qrem 9% zawa e fE
aAT F

A AEWEY : AT GWg Nar
& | g% 2@ aifed v woY aww w0
oot o=t a7 ¥ @ wmw W
TR E w0

O T AR AF | Ay W

ey

ot ad (fgmrr)  wge foea
M AT 3 aufaw fEd o e
T ¥ A, um o Ay A
g & g T W A B gew A
TR T AT AT 2 ?

T AEAT ¥V IHET  WIgEY
IATE AT
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it Fo yo fadat : wew WPy,
AHATRE W AT T T T AREE
¢ fr 29 axg & R 3@ foa g w9
% 738 g § W W @ fafewa Aix
T F I A A9 qEF FT e
W W @ a7 qiEf Y oA & §6w

ast

SETE | T AW W FE a9 W
§ THT AT T HR AR W\

N @ @ TH AR A A H
% gg i@ AT fF v W™
B ¥ W Wy @l o7 gy

& wodt g, fedy Wit 7 g
# fey Wil 2w ®7 @A A g )
afe & ag W8T ag ¥ wwwaT §
& W el wieT sy W @
t @ fena fed & ag W A€ gEa
wTeT A EY FHAT § | T & I G
fady w7, faQw & & aTEIT. ..
Shri Muthu Gounder (Tiruppattur):

That will never happen. We will
fight.

Shri U. M. Trivedi: We will
fight; do not worry.

also

Mr. Speaker: 1 will not be able to
eonduct the proceedings of this House
#t hon, Members behave in that man-
ner. Inside the House these scenes
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cannot be tolerated. Hon. Members,
everyone of them, will have to listen
to whatever is said whether they like
it or not. That would show the
spirit of democracy that they have
got in themselves.

Shri Brij Raj Singh (Bareilly):
They do not believe in democracy.
ot Fo wo frdaY : were wEET,
Y faer Tem &Y wfaw Y af
i i e o A&
s g v g, e it & ww oW
e § R ome ¥ R @ e
oy & fad|fear @0 o A wEw
¢ & o g9 ¥ gura favaw @,

£ & 37 aefaa ¥ famedt se sfs
w \frw T s
fowr X g9 @ w @ f&5 W
SS9 Y sy & 7 afee Wi
¥ ¥ w1 WA A wEE R ?
mwﬁwaﬁgfsmﬁ
£ & aghmen,IE_ & _qEhasw J,
€, 91, & %, @ iy Wiy
Rt wrard et § 1 e
o & iy wd faw § fea
gxdar ) w@r 3?7 ¥l Wy Gl
ooy @ § W w9 temiat
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is policy o; appeasement all along
has been the ruin of this country and
ust be stopped for all time to come.

el
i
K
1
¥
S

g s ?
gawmdfm o Afr @ R
fr w5 of feafr @1 fead @@
W AN TET FEwER 98 87 &
wFOx g & T A urt,\ggv
qT A1 FIF FI A T AR AR |
¥ gex frt o feafyr &1 g
wy & fafzg ¥ fag @u= F@T

(Adj. motion) 254

% ag 4 weAr § f5 @ faww
& 15 el droatg | wOA 2T
g, wae wEew, fv & a7 W
Aar g, Fd A e § oo &
g fr wat § ool w2
v 5 em fY Wit @R gu
W o it = F fagr & wfas
TG &1 ggl WAW Amr g Ay
% 3@ ¥ gAgmw @ § 1 e o
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[ a=t 3]
gz @1 WA @ g fF s
WAT, HW A §G, 9iF I qY
/), W@ @ a3 WG, A @

IE W), TN @A aw §E,

FE i gaw faga w7 AfA, 9
9T W T asT @Al wgy §

99 5@ 2w § fa@dr w1 & «wey

9 S uSr gER A 2w & fae-
fafrm #1 wrarx @ gf &,
o ogk ¥ w5 o
® JIT ® ¥ ¥ A
g aF f5 A w1 97 F
TERET 3 W O ara ﬁ ar
g oaft 32 g &
t’fwram%&wﬁmg
F X fomr wifer ag
§ Sen oa & §
Ifd fo 3w & o3w W
TF 933 TG F w7 ¥ EAr
& " IFA T AT #Y
47 & F wm fawr &
TF W WX QA sifer
gwa a8 WA fgd 1 wfus & wias
R fuff g aroz 2 s 98 oo
gar dfaum F FAY ard g Jarey
¥ a wg ¥ shafifadt ¥ oY @
fraa farat a1 o723 GTe @7, 98 FW @)
37 g9T 3 AF AF Ig =TS AEY AT
a5 gz g § 31 w0 aE
g adm ) o @ FF & oag g
® gma @ 3% war @ feg v
frmidmm & @ fa g quwA ¥
fw ga afq & 3@ «tq 7 frar s g,
I afq ¥ ag ™ A Fegr 91 q T )
g TFR ¥ TF FoqIX AT AT Faft
| 3

& wwwat § e @ www g ama
¥w oF faves @, o & www @,
R @ ag ¢ e urfafé}mﬁmﬁ%

13733

Ag7 &
iﬁa

g
2149
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amy W wfeart § S w9 wife
TRy A% 9] 9AF fang § aEragfy

¥ faare fear oy 1 &f @ a7 wem-

wfa feq &1 & @1 1 & qmmar § f
ag =fes ¥ wfas a8 & vt ¢ fy-
& Tl 97 &5 % 3% fav ¥ fam

w0 WX T T AT W WA epTy-

wfa &1 wd o & fo g o 0w

qar w1 7 7% formy agl & A aet
) C TAEH g, I & R ¥ 3B

gl @, I fedl &1 owwT @ g

el a% feal 1 gy @ wH S
WEE a g A & ) S qEd aer-
fedlt £ atr § ag WY H oafa
¢ 4 afadw F Ay F S ogw.
0T ¥ @ W § o o fww g g

o\ W w1 T4 W § g5 feer

 owl aF QO AE qFE 910§,
A F A g W A TEFE
g 8YF atg § WA T AT @

@t @ fod g5 ww froa a0 faan,
oy | dfFw oY Tt gEA 5T oA
&1, 98 s & fa3 ad g @ifea

foeslt aXx gaA g wiw & nafg

o faaa ), fgw g9 wmfu ¥, =

WIS &1 §rgy F FHAGE WG, fag

SF ¥ HIST & QT A1, GRAT

TG FUFH gH A a1 §d AT

AT IF| QU 4G g 7F 1 Afw W

s ag wm A s ma s fad oF wafe

fafrag N 717 o) 3@ wafu & sfq

a¢ ZH OF FOHT F ®9 H F19 #7497

v &% a1 & guaAat g fr aga & = fe-

areat T g ad |

TF Wi A W @ g WK Ay
g f& ufifeg 9 a5 & fag sy
wgwT & 2§ agg w1 Rdea
s@r g & oy of ey fer Ay
w1, Afew foT ot 30 w1 faew §
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fF «a feafa &1 a3 & fad ¥ femm
T 4 1 % g e o W
WAV AT § qgT # daT &)
ufus ¥ wfas gfaar & o, foaar
GoAqT qq & aFar § 99 ¥ WY
wfes aag 399 I @ w< fgdh
draa & fa¥ faar oy )

Shri S. Kandap (Tiruch de):
We are not craving for your sympathy.
We demand our rights. (Interrup-
tions).

Shri Raghunath Singh (Varanasi):
This is the feeling you have raised.

Mr. Speaker: If everyone is only
conscious of his rights, then nobody
will look after his obligations.

Shri S. Kandappan: We have al-
ready sacrificed enough for the Hindi
demon. Let there be no more in-
sinuation. We are magnanimous
enough. That is why we are keeping
quiet in the larger interest when the

Hindi speeches are made in this
House.
Shrl Thirumala Rao (Kakinada):

There is the English translation pro-
vided. .

Mr. Speaker: When I am speaking,
I am being interrupted again and
again. Let us be oconscious of our
obligations and look to the unity of
the country. Otherwise, this discus-
sion cannot take place. We know
that there are differences. But why
should there be such an excitement
here?

Y qreftar : A frdgr ag v
W W E ¥ a1 gwd fedt wiwdg
@ qT wif & A &3 < feEw
& A Afy o AR WA
AT ¥ F, I@ W ¥ THT IW
&Y A It oA wrar, AfeT I9 P
® qfr ¥ fa% aag & ww Ay
Far & & guwat §. gw femc wx
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gy g1y i v uer Zaw
= 3 7 faure e a1 award W)
QF qIaeHa g faaTeT o wwar 30
afFr 3 g faaga @ fr ged
wraidvm & 9 guC Sul ¥ aw
Wt FAAT F WTHT FT ATHGAT
& #raarg FO § 97 & wfy wew
R T @Al ey o} fafrga
w1 IF za™T Irfed, wifs & wrvar
g 5 ggt M 9zAd oF qad ) §
ITFT GET FER AaA) W S ALY
quar & 1 o awwmd § 5 oo asY
g F@T X g WO qg W)
TAT AT FFAT § ) TE TF =T
fafedz A T | ¥ AR 2w &Y
mfer %R sgawgr @al # g¥ @HaAr
¢ R fegmm A cRAram § a7
aFd § 1 A FW T ARG § WIEW
g it aqfaser § anf #
a9 AR ®IGAT F g QAT S1av
arfgd 17 399 1§ IIAT FT a7
T AT FT AT
Shri Manoharan (Madras Soutn):

Mr. Speaker, Sir, at the oulset ] must

say that I do not like to confine

myself with the language policy of
the Government of India at present

because that I can do during the
debate on the President’s Address.

We are now discussing the adjourn-
ment motion tabled by Mr. Mukher-
jee on the police ex:esses and the
calling in of military and as to how
innocent people in Madras State were
caught like a mouse in a trap and
shot like a dog. I can understind the
feelings expressed by certain Mem-
bers here. (Interruption).

weaw wEww ;& wirdm Aradt
¥ A AT T @ E 5w oy
! T gt A Jerf ae wifed

oft vTro : wew wEew,
¥T I fraza § fr forgf wmr
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[+ TimTaR]
Farg & AR s Am &Y e fghy
L CA (GO S

e WEY : W §X AR
emi AT @ @ I A HF A
g

Shri Manoharan: The leader of the
Jan Sangh Party, Mr. Trivedi was
saying that Hindi is going to be the
only official language, one and the
only official language. With your
permission, Sir, on behalf of the
South, I tell you that Hindi can never
be and shall never be the only official

language. (Interruptions).  There-
fore, it is quite unecessary. . . .
Shri Thiruma®a Rao: Every time

the word “South’ is appropriated by
‘Tamilnad. But that is not the case.
(Interruptions).

Shri Manoharan: I am very happy
that Mr. Thirumala Rao is wanting me
to include Bengal, Orissa and Assam
—not only the South.

Shri Atulya Gh-sh (Asansol):
Bengal has aocepted Hindi as the only
official language.

Shri P. Venkatasubbaiah (Adoni):
Don't make capital out of this situa-
tion. We resent it very much. (In-
terruption).

Mr. Speaker: Everyone has a right
to claim that he is speaking on behalf
of a province or some section of
population. But the others can also
counteract that claim. Therefore, we
ought to listen to what the Member
says. Let him make that claim. When
other speak, they may say that it is
not correct. (Interruption).

Shri M an: Mr. Speal
it T am disturbed Iike this, I
require more time.

, Sir,
may

Mr, Speaker: I must assure him that
these interruptions are a'so part of the
game. But one thing must be made
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clear. If some particular Member is
interrupted again and again, delibe-
rately, then I will have to give him
time.

Shri Manoharan: Mine is a narra-
tion of what has happened in Madras
State as well as the rest of the south
for the past 20 days.

An hon. Member: Not south.

Shri Manoharan:
disturb.

Please do not

On January 25, the students of
Madras colleges, 50,000 students, had
their procession in order to protest
against the imposition of Hindi. They
wanted to meet the Chief Minister of
my State. They went to Fort. St
George with a view to meet him.
Very arrogantly, the Chief Minister of
Madras refused to meet them.

An hon. Member: That is wrong.

Shri Manoharan: I can prove it
1 accept the challenge. He refused to
meet the students. That irritated the
student population on the 25th, On
the 25th midnight, leaders of the
DMK in Madras State were all round-
ed up, arrested and put behind oiis
without assigning any reason at ail
We the DMK, had passed a resolu-
tion in our executive to nbserve Janu-
ary 26 as a day of mourning . . .

Some hon. Members:  Shame,
shame.
Some other hon. Members; Share

on you.

Shri Manoharan: I cannot under-
stand this, why they should do this
instead of listening to me.

Mr. Speaker: I am all attention.
He might conflnue.

Shri Manoharan: We had decided
to observe January, 26 as a day
mourning. only January 26, 1965. The
previous Republic Days were celebra-
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ted by the DMK leaders of the coun-
try. But we had specially chosen this
particular Republic Day for observing
as a day of mourning, because on that
particular Republic Day for observing
only official language of the country.
That was why we had chosen that
particular Republic Day for observing
our intention to hold hundred meet-
ings in each division. The police in-
terfered immediately. They said:
“You should reduce the number of
your meetings to one, because the
law and order situation comes in. We
will have to give you protection.
Therefore, you have to reduce it to
one and have a meeting’. We agreed.
The next day in the Assembly, the
Chief Minister of Madras State said:
‘You are cowards. Have you got
enough audacity to hold hundred
meetings?’ That explains his mind,

On the 26 morning, The Venkates-
wara Hostel and the Law College
Hostel were raided by the police. On
the 25th midnight, for your informa-
tion, goondas engineered by the Cong-
ress Party Secretary there, or Cong-
ress goondas entered the Venkates-
wara Hostel. . ..

An hon. Member: That is not pro-
per.

Mr. Speaker. Order, oruer. I must
remind the hon, Member that
that would be a dangrous game to
Play because if it is once started, there
would be no end to it. I would appeal
to him to desist from it....

An Hon. Member: This is not
Madras.
Mr. Speaker: He should not

induige in it. He knows the atmos-
phere also. Therefore, we ought not to
go into such things.

Shrimati Renu Chakravartty
(Barrackpore): If it is a statement of
fact, what is to be done?

Shri U. M, Trivedi: Can one refer to
the conduct of a person who is not
present here?
2148(Ai) LSD—S.
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Shri Manoharan: He was a party to
that raid—I am sorry.

Shri Atulya Ghosh rose—

Shri Manoharan: On the 25th morn-
ing, there was a procession in Madurai
almost all students of bigh schoois.
.They had a peaceful, orderly proces-
sion. That procession was disturbed
by—now I can say freely—goondas
who are in the District Congress Com-
mittee office. They pounced upon the
students with lethal weapons, deadly
weapons. One student was grievously
injured; another was beaten down.
What action the Government of
Madras has taken against these
goondas, I do not know. But these
students were assaulted. They were
put behind bars.

On the 27th—I think this narration
will give a clear picture—Annamala!
University students took out a proces-
sion, That was in sympathy with the
students who were brutally assaulted
by Congress goondas with the help
of the police in Madras State.

Shri Radhelal Vyas (Ujjain): On
a point of order. The hon. Member
is criticising and making imputations
against a State Government. The sub-
ject under discussion here is the con-
duct of the Central Government. I
would like your ruling on the point
as to whether he can diccuss the con-
duct of the State Government here

Mr. Speaker: My difficulty is that
the motion also, as worded, is confined
to the failure of the Central Govern-
ment, but we have got the results of
it. That also comes in there. There-
fore, I could not stop him.

Shri Vidya Charan Shukla (Maha-
samund): On a point of order. The
hon. Member is referring to something
which has nothing to do with Hindi as
such. He is talking about the law
and order problem in a State.

An hon, Member: No, no.

Shri Vidya Charan Shakla: It is not
Hindi as such.
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Shri Manoharan: On the 27th, the
Annamalai University students’ pro-
cession was disturbed by the police.
One :;ludent, Rajendran, was shot
dead. So many students were killed.

The Thyagaraja Engineering College
was raided and students tcargassed
and lathi-charged. The Madura Arts
College Principal—an old man of 60
years—in spite of his declaration that
he is the principal of the college, was
brutally assaulted by the police and
was admitted to hospital,

On another day, eminent professors
iikke Elakkuvanar, a Tamil professor,
and Arunachala Goundar, the Vice-
Principal of Hindu College, were ar-
rested and put behind bars. All over
Tamil Nad, 30,000 DMK office-bearers
including lcaders were rounded up.

Immediately, the Chief Minister of
Madras announced the closure of
colleges. The worst part of this an-
nouncement was when he said that
thereby through the closure of col-
leges—he could earn or he could save
Rs. 5 crores. Nowhere in the world
you could find such political behav-
iour.

There was shooting at many places.

The military was alerted. Kumara-
palayam, Thiruchengode, Thirupur,
Pollachi—our hon. Food Minister's
constituency—Coimbatore, Karur,

Manapparai, Kamban, Gudalur, Thiru-
vottiyur. Peranampet, Jelarpet,
Madras, Arani—these are the places
where shooting took place.

Shri H. N. Mukerjee said that 60 or
80 people were killed. For your in-
formation, upto the time of our
Jeaving Madras, the number was more
than 150 dead and they are on the
increase. There were indiscriminate
firings. Hundreds of people were
killed. The rule of law was conspi-
cuous by its absence. The law of the
jungle prevailed in Madras State.
The very fact that the military was
alerted is itself an indication that
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the civil authority failed and military
authority superseded.

Immediately, 1 sent four telegrams,
one 1o the Prime Minister, onc to rhe
PrasiZent another to the Home Minis-
ter and the fourth to the Governor
of . Madrag asking them 10 sce ihat
the callous, indifferent, obstinate,
blood-thirsty Chief Mir.ister Bhakta-
vatsalam and his Ministry was dis-
missed.

An hon. Member That is
tionable, unparliamentary.

objec-

Mr, Speaker: He should not trans-
gress the limits.

Shri Manoharan: I want to know
whether the Governor of Madras had
appraised the situation and sent a
document to the Prime Ministe® if so,
what action, the Government of India
has taken on it.

Finally, there was self-immolation
by five people. Sclf-immolation is
not an ordinary joke—burning and
reducing themsclves to ashes. You
should understand the people of this
part of the country. My request to
you is that you should understand the
intensity of feeling, the depth of feel-
ing, there. In one breath, people are
talking about the integration of the
country; in another, they say that ‘our
language, the Hindi language, is the
only official language’. This is a con-
tradiction in terms.

We, people of the south—I can in-
clude Bengal, Assam, Orissa and
Gujarat, in spite of Shri  Morarji
Desai—] can tell him that we will
never allow Hindi as the only official
language of the country. Therefore,
I request the Central Ministry, es-
pecially the Prime Minister to probe
mnto the matter, to institute a judicial
inquiry into the matter, In the final
analysis, if the judicial pronounce-
ment justifies the brutal action, the
brutal repressive action unleashed by
the Chiet Minister of Madras, I am
prepared to offer my membership in
Parliament,

Shri Atulya Ghosh: On a point of
order. The Chief Minister of Madras
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is not here. He has been branded as
hlood-thirsty.

Mr. Speaker: Why should he stand
up again?

Shrimati Renu Chakravartty: Why
should he bother? He should bother
about Bengal.

Mr. Speaker If something happens
that is irregular, he should bother, but
in the present circumstances I will
not allow it.

&t s g (faemi)
o WgET , gAng ¥ A% UF qF
e § s faan § 5 foet g
fg<r & 1 gafaw fred 17 awt ¥ 1w
wTaT & "raeq d ot feafy aoETe @Y
AT w@ A\ | ¥
ATt gt AT feafq awww oA # Y
Fqr 2 fraa wod g Y @Es @R
¥ T3 & fag oud o & qud w7
@z ffar 1 17 9 aF ag AW L.
@ aw F T g dE R aw
XY @Y Fifs ag sfrfaa o1 e ww
g AT G IA A F graL q- g
A % feafr 4.2 aw fvx 4 1 gzt
F1 HrATET A T, AR ES wew g
¥ faw 75 T ST ATHY @IT A
9T & FifE WIS o ag Wi ETEA q
FT IH T4 F1 AIEAT A @ AV AR
A 5T AEFAT R

# q ag a1a Feeran S g e
A IuEAl F 1§ & 77 wErE A w7
waa< faem o) #4 9g IR w1 T
fem fx g7 vt & 18 70 feafa P
A fFw hF § T AgF | T AD 0
qz ¥ AR ¢ fF 26 R A AR
F< ¥ wa T faeR fanedt s faaen
fogi®3a2h 9 AT g M S A7,
& 7Y o afz 213 @ Ia% faa F AT
R Koz § A7 § wed amA g

ST FT GFAT E | TS TO T WA &
e @F Fir Y awdwl w1 SE frwen
7 fF guH|aer a1 1 9wE aw Y F
TN g AT S AT A AT A
ferdt vamedt wadt N7 & wraew ¥
weER frar 3w fi R
g 5T Y 5 3EF a1e QYA v aw
agt F1% faww weAr A wer | Afwew
7R A T AT § F TG A7 W
dr 9 5 TR § sh-fFrerren-&
w79 & & a9 R W W F I
3 oHfad g et SRR T Rt
fr #1 f&T 77 *9 7 @b gawr -
frar) aftomreass ag gar fox wea ¢
T | g qaQ 9 A7 ag g€ o wiw
LT St FW T ¥ & Ty oF
< T ¥ @ Fgr fa e 9 g faedy
i qE FTE A RE S | OF AW F A
WRT Y AT aggT WRET ug Fed §
f& fet &1 g wfawm &1 fadig 3/
T fzdt #1 fadiy # arei & &
dfaum #1 fatig F36 are S feafy
ot STy Srfae FRE e o wHas
i’!fmaﬁ%wfr' ol & wore
%3 @l W g TR a| Fed §
mirRifr Moot
R § W i A W W E6 Q@
fafew % Y 7 way av f afe so@ qw
& Alom wid @1 S e W< @
g 1 & qeAT AT § TH 6 @
F O A9 A ¥ §G TFTC &7
gfawe s @faqrs § ag sgEen
v gu faa & i ag zafag 2 S

g wF 7 @@t wiw wenw wdr

|y # ag %2d § % fen e
FUETH T AT AT | O T AT
+Q WA | A ave § aran ¢ gy
vt # ot g T & et gardy wre
‘Rmar @ W) a9 gy Fq W qE
wifz # S g At faege I8 favda
WO ¥ 3 AI9AT § | §RE W SART ag
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[ wEradT gRa]
T wEF 7 w&fF |54 FET @
FoF forer fafaeer 3 EeEe &
¥ TR F 7Y 0F ga qEEn
Teelt #ft WaT TWA FT ATH A6 §Y N
{IAT ATYWT TETY AFAST KT HIAT
N AT w7 F @y Aifa g
F@ETT F T TG #1 § wafe sy
WA ZWA A &gT 6 AN g & fug
Y Fae 9= FY &, AT NI F
mﬁﬁ{maﬂmﬁ%{lmw
B Ty Afeee g weET F ) faer-
TX fafaeed & =% ¥ 9@ W9 &
w=T §t TwA &1 w9 fea o
f& ofomeasy a1k 3w # fafa &
TTE P AR A sy w7 aww
fastr ) 3w # AEETr AT 9 fany
[HAT 91 /I qZ WA FY AT WIFT

FEar gty afg A T Aar
(Interruption).

Lo oo B o BR S
oY seTEE arewt - & ww ¥ a9
T ¥ g FEA ATt § f qam
o o ¥ AE T
A F T TR AgETW  TeEw
faotg ®Y aFE T AT A T aTT

A § xuw A= ST ¥ q@ FE

wreat g 5 39% gu e wiis w
gifera @ T@ wHA () wF Tt
xx 3@ g fv wmw ¥ fgames
sHAfea & qE Vg A A e
AL WIET A IHTAATOT ¥ A g
/TS fEaT I AT AR W & W
fomr @i & g8 aeE H{fet o T
¥ fag WO I g% F W 9@R

T R, Ty e 5 g @

wrwr ffar, @3 ST qQmEl W
AW TTE F 9T A, W AT G
W ¥ I e ¥ OE W W A
e ¥ AE wg | 9T F§ gow wd
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wfgwrd &t @ w AR @A
sfari A wrsA F qqA
maﬂﬁ%w%fﬂq] ¥ ?
TR At TF oA H NGV FEAT
wifge 4

§O0 qad @ e & 7 g
AET fF W R N fEes w6
afgdt & a wR FEAT T TEA
A & | Frolw ez el @ R
T AR FW q0P q  gEAET FL
e 2 Y § FmAl B T v
& 1 s ey ¥ avswrez WA frar
@ T ¥ www w= ) o
wEfent & fafae T & e
afedt 1 e g ot & W A
¥ g e ¥ ¥ &g 30 AwAn g frag

T ¥ T W AR T i AT

& ¥ figevens srdanfedl fijead o= 2
T ATATEI 47 Y § wWifw 5§ T

foorow  wafgEl Y dwr Ad

AT FW F Ug wg AT §
fs | ¥ e  sorg
W ¥ = S T WK

IaF A% T O & AT faaw go
wiewr 39 & fg wiX wuE gt faEw
gU tw a<g ®1 fvig 3 & fog A wam
wlY ot ¥ e ¥ we wwr X wgrs
T g 5 oW a7 & fam o fe
fredr 20 gl Fuedr a1ef) 9T arer
™ gr & W v W fgmmes
wraTfel ¥ aft g & foig agew
TN AW AR tﬁif«\pﬁ
twnfeat w1 qefai 99 oy I &
o gay fig g @ wdel & aeR
AT FIF 4 | GF 1942 & IATAN
ITE TZ NN | WX AN K W
mﬁ}mm & w9 agi 33
w@gr § W7 ggwfa & feard
W g Iy u foely ¥
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10
T T 99 @A R T A, wmmma&ﬁrf@mﬁ:m

{ @ ag ST AR E9T waq &

AT § AW A OwAT T @A 1 R

ewit su fafs N ww = @ T wfRrqet areraor ¥ favka 3t 1 @

AR a79 ¢ IR e foeerd @
FAAI FIHT 9T AT 1 6 & w1
¥ ftg &t 8

[ A TRAT & ATH 9 TG W
e 3|fe g7 AT A A o W
e @d frey 20 awt ¥ g
TEREEF AR R A @
AfeT w AT wgAieaT # S @
T § TR Y 1 g A own F A
9 W B qAN @ F AR FH
SR qg W fr g 7 owar gi-
fom @ ¥ fag sl w1 A o
qUAATAT I | FAC T TOF § T
# o g glewdt 3 @ o W
TR H g w7 fawarw A
FTA | AT T WHT 4 e & wmit
Q@A T A A T g FA 98
T T aFT § | 7 2 fgan § T
ey fv e 7 T o
AT g T Y TIA F AW F AT
AR qER A A 36 F AW H -
Ao frar @ 1 avad @y afed § oS
Wy wd, oE weERETE § 9
weArd WA g I WA A A |
w1 E T T e § 6 g i
¥ gaw Froia & e W FAe g W
aF a7 ¥ A I qeA™al F A
& 7 awr @ fggow wategy
¥ AW gF R a@ W A N
g 2 @ & s oo ag @9
et § fr wa wew Hde W ag gt
§ @ F F AT FEAT AT TAT
i 30w Y| wEA W awAr
TR fgwr ®] W R
et & e feaf et & wel
o1 @ § 1 sfaeE W e A
FoR @ At I gaaT & A9 KA o

wWaa e fs wmw § gt ag
T Far W g gk o avaraor ey
Wt 4 g v AR TET ARETE O Aoy
¥t a0 ¥ qer wfwdt & aviee
T &Y = w7 & | W IR e
¥ fog qamr ot v @ ¥G qww #
IR @ g A g o Ry W
AAEAW AR AT | g qAY
ot & wigt Wy Tow ¥ wew whadt
FgRar A O g y I §
@ fr gdar wareT @ A afce
feaforat & ady faota avwar 7y v

17 hrs.

o) TAYE ATE F 7 F A
ferF Qg I7 I A F THW A
fadrg ferar war wyfaaw T W 6
78 & ae ag #faqz 35 w7 faaw
T A WAT IAF WA F1 07 faegw
FqT Qar | I wER ¥ wWifFE 1y
AT HEF IST & AT AR Jw W
araTaRer 1A § gafag g qed wa
iy wifi & aa w1 frolg 7 & wFT
Y qWT AT A [ AT g
AR FT oG W 91 ? gER AT AW
Afedl & wAAA qEW 7 darfas
feafa war § g & o w=dt ot ¥ @A
amgar § 7 gl e wfgy wrdy o
¥ qer wfel w1 97%  FRET 0%
9 TONT § | W & ey § i
fiotr a1 ofcrde e #T @R & Ay
W i wET & W Aw § av ot A
fram wwr X A § | g wfadt
® T Faw gag w7 oW Af 9
favtg w73 1 wferwre & 1 e wfy
w1 ¥ fot g, g ¥ AR 2w X
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[*7 9 ¥ A= Ared]
A AAT | FEAATY IO AW AR
% e fam sor wfadl 1 mo g
MR E A ATV CF ) @ A
AR g AR Im AW v AE F 1 q®
feaga  oF wEAwfeE A T
IO AT I W@ § wafau &
aE § 5 ag avaem wg eafe w3
IET M F AR/ MY TF q9) T
TR FT A0 F 3T | weaw "
¥ quy g F IJYEILC AT WX A
AX g &, AT a AR FgAT ATEAT
g A A agd e o g
Ag® & AreErEl &Y I9F R0 Ay
ok sgrom g fF ST & swaTERl
R T T AN F 1 Fg -
wror fad ANWEgw FE o ogaF @
FE T # fad gud s SR
# woez faar & f o samReT Age
J FW T 9T A A9 {7y § Wi S
¥ ot grwaTew o & 9w W qfa ¥ fag
o Wit fagaw @@ 9 @ oG
qx wr fqaas amr & s JagEs
igE & WAl #t gfa & fag ar
X 9w Ow Wt fadow § e
feafa & & o & el Ay s
7 ufafraq s a& "Aaon & greaw &
ot FQ @I § A gwmar e
I@ F I WA HY @ ? 9T 39
F oy 97 F1f wEEE A @ A
1 ag T gas feafq s N aw ?
q& gt €l o I e § arfae
WTNT &7 WA a1 @ S A Y
&t v anfeer &y o wva s afew
& A %% st ¥ fag weE
T AR 39 ¥ ' o A fgaews
yafoat & ame v, G s
darg fFow ¥de o W ga
w1 FT 13 £ NfE ww a@ ¥ swen

¥ AH AW AT qwAT HY XA
e wgd &

FEBRUARY 18, 1965

(Adj. motion) 272

T amag ¢ fF oa afee
wr wifagi # zT & fF D
& wET T AT @ 94 & 5wy
¥ g3 waT @A § A § g s
& STt @Y g uR UF T I AL
gl & wa e fraifa w7
fem i wra Wl ¥ ag fawgw
gedufas N F1 § AT I
g o A w1 g wfuwm
g a1 5 w9 @F Ja g@w & A
¥aa HOt @ sEaw  FoufEd
WY T IW AT T B | T AYG
Sige el osu Zfodt wTw
F g Y &) oW I Al
fai & F0 @R &1 3T @ § |
g 5 ¥ gwr wr awfaEt ¥
T OF AT FT AT WA F AL
FyeT g s feqran v #1F & weT
R AFfE & o, qfF o7 fafa
o gefarg @ oiX gad Y fafy W
gefa =

o ¥ UF 99 &g ® K dT oo
g1 o m fawm & aferwr wa A
T TR AT T Wt @ 1 afed gfem
oIRa ¥ ¥« WEE & A9, afew dw
MR e a@d§ 1 A
afafaa 9 Wt afg<-wd wsa §
wErg ¥ qifee weeg s S qem
W g N zEy PAIE@ T W
TR F1 fady st g 1 g fag
T &1 WY @@ ¥ afrafee T fwa s
anfgg

Shri Frank Anthony (Nominated--
Anglo-Indians): Mr. Spesker, Sir, the
country has witnessed in Madras.
Tamilnad, not only a mass protest as
my friend Mr. Manoharan pointed
out, not only self-immolation of five
young men but a blood bath unpre-
cedented since Independence I icel
that it is not only a national tragedy
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but a national tragedy with a disas-
trous potential May I very respect-
fully cay to those who may not know
much about the feecling at least in
Tamil Nad, not to dismiss it lightly.
1 addressed mass meetings in Tamil
Nad, not undecr the auspices of the
DMK. My friend, Mr. Manoharan, I
think, was a little resentful because I
declined to address ma~ctirgs under
their auspices. They were a little re-
sentful because when I addressed
these mcetings, I made no reference
to the DMK movement. But very
large numbers of students, intellec-
tuals, doctors and lawyers came to
see me and my friends will have to
understand this sooner or later; I
hope, sooner. What I felt was that
it was not a question of loaves and
fishes. Tt is an insult to the people of
Tamil Nad and the people of Bengal;
it T can describe it, it was a sort of
mvstique of a certain group of peo-
ple, an evocation of their deep me-
mories, historical and of language. 1
found that particularly among the
people of Tamil Nad whn tad vibr-
ant, flercely jealous memories of a
proud and rich langurre heritage.
That is what you have gn¢ to contend
with; what you will have to contend
with in a place like Wes. Bengal. Ycu
see the tragedy: the trozedy is this.
The flames are spreading; they are
spreading to the other non-Hmdi
areas. Ang the tragedy s heightered
by this fact thut there was no resis-
tance to Hindi. I was ons of the most
ardent supporters of Hindi being put
as the official language. No resistance
at all. Whatever resistane ras bern
hag come, hag been created—1I sav this
with respect—by the increasing in-
tolerance, Increasing obscurantism,
increasing chauvinism of *rose who
purport to speak on beha:f of Hiudi.
That iz the tragedy that we see being
perpetrated. . . . (Interruptions). I know
Hindi. I can understand the feeling
of those whose mother tonzus is Hinci.
I feel strongly about English—you may
not respect: it i my lanenage—as you
do about Hindi, as Hindl people do
about Hindi. I warned them. Do not
trade in hate because hate begets hate.
Today you are trying to  mobilise
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non-Hindi people on the Angre:zi
halao movement. It will recoil; some-
where you will calch a tartur; it w U
recoil into your own lap. The Hind:
chauvinits have sown the wind of
hate and the country is reaping whiri-
wind of inter language hate. That 1s
what they have got in there. The
Angrezi hatao movement has recoil-
ed into their laps; it has become a
Hindi hatao  movement (Interrup-
tions.) 1 know Hindi; it is my second
language and I probably talk Hind
better than my friend talks English.
It has been an unfortunate story and
it has been a long story and I rav
this with due respect to -he Priine
Minister whose political place is full
and whom I wish so well; it has been
a long story of bitter hate and a long
story of broken promises. I know more
about this perhaps than most peopic
in this House because I have been at
the centrz of it It starteq from the
Language Commission, What hap-
pened? I will not point a finger at the
members. But I knew jn advance
what was going to happen; we knew
their powaerful Hindi bias. There were
two distinguished Indians, Dr. Suniti

Kumar  Chatterjee, the famous
Bengali Indologist who had written
outstandiny books in Hindi and

Dr. Subbarayan an outstundirg son «f
Tamil Nad. What did they ecnter”
They entered a plea for patience:
they said: hasten slowly: do not im-
pose Hindi. There is no sacrosant
deadline in the Constitution, whatever
some constitutional pundits may say.
T know at least as much ag thev do
about the Constitution. The Consti-
tution is not only misinterpreted;
it has been garbled. I am not onc of
those who say: excise chapter 17. But
1 do say: where was there any reli-
glous sanctity for 1963 My friand.
Shri A. K. Sen ig sitting there. Wher«
was the religlous sanctity? Look at
article 343(3); it goves a blanket
power after 1965 to Pu:'iament to
prescribe the usze of English, an un-
fettered power. They cuv'd have rtid

that English could continue—I have
not said it—that English ~ould conti-
nue as the sole official language. 1 do



* evidence I said

278 Language issue

{Shr; Frank Anthony.)

not understand this sudden sanctity
for a non-fundamental right. The lan-
guage of the provision itself gives ab-
solute power, That is why I say, there
is no need to amend the Constitution
because Parliament has ample power
to say what it likes with regard to
Hindi. Parliament has power cer-
tainly to prescribe bilingualism. That
was the Language Commission.

Then we come to the Parliament-
ary Language Committee. I was a
member, The same intolerance, the
same hate. I asked for the meetings
to be held publicly so that at least
the country would know what thirty
people were doing with regard to the
most vital matter affecting the coun-
try vitally. No, In camera proceed-
ings. 1 asked for the Chief Minister
of West Bengal to be called to give
that in 1958 both
houses of the legislature of West
Bengal—my friend Mr. Atulya Ghosh
has not forgotten it—unanimously re-
solved that they would not accept
Hindi as the sole official language. T
asked for that; let us call him and
get his evidence. I asked that the
Chiet Miinster of Tamilnad be cal-
caled because I knew that Tamilnad
Government had changed its posi-
tion from the time it haq given
evidence before the Language Com-
mission in 1955. They had said: per-
manent bilingualism. All my requests
were brushed aside. Even then I had
an open mind. What I was horror
struck at was by the absolute aval-
anche of hate against English. Dr.
Ramaswami Mudaliar wanted to get
out of that committee because he
said: never in my long public life
have 1 sat in a committee with such
a befouled atmosphere. It was only
then that T decided to stand out,
alone i{ nccessary against this ava-
lanche of hate against English and
mine was the only minute of dissent.
Then there was this Language Bill in
1963. . .. (Interruptions.)

ot amd ;. S F T FE
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Shri Frank Anthony: 1t was on

my private Members’ resolution that
the Nehru Formula emerged on the
7th August, 1959, What was it? I
shall finish in two minutes, Sir. It
was that English ghall continue—it
was imperative that English shall be
the associate, oblique, alternate
language as long as the non-Hindi
people so desire. How ds they put
it in the Official Language Bill? 1
knew that Government was under
unremitting pressure from the Hindi
protagonisty to dilute that assurance
because when the Parliumentary
Language Committee report came
here on the 2nd, 3rd and 4th Sep-
tember, 1 tested the bona fides of
the Hindj elements. 1 moved an
amendment to the substantive mo-
tion of the late Pandit Pant. I want-
ed to formalise Pandit Nehru's as-
surance. I moved an amendment: In
the opinion of this House English
shall be the alternate language as
long as the non-Hindi speaking peo-
ble so desire. You will remember the
whole Hindi phalanx rose as one man
to yell me down. I tested their bona

fides and that was the measure of
their bona fides. Theyv had no inten-
tion .

Mr. Speaker: The hon. Member's
time is up.

Shri Frank Anthony: T shall finish
in a minute, So far as the language
was concerned, they had no inten-
tion to honour the Nehru formula.
What was my objection to the Act?
Sections 3 and 4 were a travesty. I
wrote to the Prime Minister; I saw
him. I said, “You said English shall
be the alternate or associate.” You
put “mav” and English may be used
only in addition to Hindi. The Prime
Minister wrote back. I have got his
letter. He said “I have been advised
that ‘may’ means ‘shall’, But in the
House it was clear that ‘may’ means
‘may’; that is, English may not evem
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even be used What that an assur-
ance?

And  then, the clause was a far
worse backdoor method for the im-
position of Hindi: 30 people sitting in
camera, hand-picked. And what hap-
pened to Shri Kamath’s amendment?
Shri Kamath wanted to bring Parlia-
ment in. Government would not al-
low Parliament to come into the 1=
1ure.

Mr. Speaker:
lime is up.

Shri Frank Anthony: | shall finish
now, 1 had another amendment. Gov-
crnment would not allow non-Hindi
States to come in 1 said: “Al right.
Here is this ‘may.’ Let the change be
by a majority fomparable to article
368 so that at least it would reflect
the opinion of non-Hindi States.” The
Government brushed me aside. I sav
this to the Prime Minister: if he is
to save the country from balkanisa-
tion, the lcast he must do is to give
statutory  implementation to the
Nehru formula. Amend section 3: de-
‘ete scction 4.

The hon. Member's

Shri Khadilkar (Khed): I thought
shat the hon. Mover of the censure
motion would desist in coming for-
ward with a motion which has an
element of censure, as well as the
question of a lack of policy and pre-
paration for introduction of the
language (interruption). On this oc-
casion, when the atmosphere is sur-
charged with emotion, it is not proper
to debate the language question and
simultaneously to censure the Gov-
ernment for what has happened: the
most tragic things have happened in
Tamilnad, T know, and 1 do not want
1o minimise the forces, whatever
might have been the forces, which
might have given the lead resulting
in a certain accumulated distress and
bitterness getting behind all this
movement. I do not want to belittle
it, but today, what has happened in
Tamilnad on the question of language
has ghaken the foundations, of our
unity and the integration of this
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country which, when the Chinese
came, was proclaimed to have been
strengthened. It was there on all

and there was no necessity of
any further effort. Therefore, it is
time that this House ang every Mem-
ber of this House, instead of accusing
one party, instead of accusing the
Government, pondered over the situa-
tion and see how after freedom, we
are going to evolve one national, link

language, with the co-operation of
all sections and groups in this
country.

Ours is a plural society and in a
plural society every Member has got
to be very tolerant and show an un-
derstanding attitude. Otherwise, this
society will be broken to pieces, Ours
is a politica] federation, but, at the
same time, it is a federation of langu-
ages and cultures. In such an at-
mosphere, when we are considering
the question of evolving one national,
officia] language, we must exercise a
good deal of restraint and patience.
I never thought that, when Pravda.
the officia] organ of the Soviet Union
has said that all these happenings are
the result of reactionary forces, an
hon. Member  like Shri  Mukerjee
could align himself on the floor of
this House with forces of reaction and
play into their hands,

An hon, Member: It is not correct.

Shri Khadilkar: On this occasion.
we have got to understand one funda-
menta] thing. This is a process of
national struggle, a left-over thing
and an unfinished task. Once
Gandhiji had observed with a vision
peculiar to that genius, that a time
will come when in this country the
people wil] find it difficult and there
will be a tussle or conflict between
two languages—not Hindi and the re-
gional language, but Hindi and Eng-
lish—and it will require high states-
manship tco resolve that conflict.
Therefore, if we want to flnish the
task which has remained to be com-
pleted, we will have to recapture
what we stood for. Those of us whe
have spent the best part of our life in
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the national struggle, do we not as-
pire to have one national language?
It would be a symbol of our unity.
Prestige ang self-respect demand it.
When it is evolved and how it is
evolved is a different question.

On this occasion, I also feel that
Government should not be hustled
into taking any hasty steps. You will
have to evnlve a policy very slowly
and cautiously. In Tamilnad, patrio-
tic people are there, but there is a
lunatic fringe led hy DMK and some
others, supported by men like Rajaji,
who have grown with age more per-
verse and who like “Grey Eminence”,
to satisfy their ego, are ready to sac-
rifice unity. (Interruptions).

Mr Speaker: I must remind the
hon. lcader of the DMK that when he
started this game, I cautioned him
that that was dangerous,

Shri Rajaram: He gaid, we arc
lunatics, He acted as a lunatic during
the Samyukta Maharashtra agitation.

Mr. Speaker: That did not refer to
anybody. That was only a fringe
that wag lunatic, not the substance.

Shri Sezhiyan (Perambalur): We
are Members of this House. If we are
lunatics, this House becomes a lunatic
agylum!

Mr, Speaker: He may be conscious
of wherever he is. I will advise
Mr. Khadilkar to be more careful in
choosing his words, because there are
other personalities that are being
referred to. Ordinarily we do not al-
low such references in the debates in-
side the House, because they are not
here to reply to that. Moreover, how-
ever much we may differ from Rajaji,
we can criticise his policy, but he
should not be referred to in such
terms.

Shri Hem Barua (Gauhati): It was
said this House is a lunatic asylum.
It may be, but at least I am not a
lunatic and you are not another.
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Mr. Speaker: Therefore, I had asked
every Member to feel as he though!

Shri Khadilkar: Therefore, on tht-
occasion, I would like Government to
take time. Don't act in a hurry. That
would be interpreted that Government
can be bullieq into taking a decision.
In a plural society, the essential thing
is tolerance between citizens and res-
pect for the State. T appeal to the
Government. Yesterday the hon
Prime Minister has observed that h:
would invite all parties to discuss
this matter, While inviting all the
parties, consulting every section of
opinion it must be remembered that
this decisiou must be taken on g na-
tional plane. We should not surrender
our right. This Parliament is sunreme
and the Cahinet is there, So, we mus!
take the ~ecision here, If we allow
ourselves to be deviated from the
straight path, I am afraid we are not
taking lessuns from history. I would
appeal to Government. They should
read what happened in the time; cf
the Moghu} period and the Maratha
period. On this occasion. the cen-
tral leadership, without surrendering
to pressure, violence or bullying tac-
tics, must assert its right, this Parlia-
ment must assert its right, and for-
mulate a national policy.

Sir, I know 17 years have gone and
today many fantasti~ sugeections are
being made, I for one would appen’
to the Homne Ministry and to the
Prime Minister that verhaps in their
own way they thought that sufficient
progresg or preparation was made.
There is lesitimate criticism  that
enough preparation was not made
You cannot switch on andq switch off
a language z2nd introduce a languagce
in that wav. I would appeal that more
time should be given. There is no
doubt about it. Laneanaege iz a vital
force. It ig a force of inteeration. but
it is a force of disintegration as well
Therefore, T want to suzeest that after
the present emotionn]l atmosphere has
been cleared, this House and sll sec-
tions of the House should have an
opportunity to debate the auestion of
evolving one national language
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An Hom, Member: Not
language.

national

Shri Khadilkar:
that,

Mr, Speaker: This cannot be solved
by running at each other’s throat.

I am coming to

" Shri Khadilkar: We must debate on
the question of having one link
language to hezin with. Ultimately, T
am convinced  that every patriotic
Indian, whether he belongs to the
south or to the north, will come to
the conclusion—it may take even 50
years—-that this nation must have its
own language for dealing with its
business.

There are suggestions regarding
quota system. T do not like i!, I will
explain my reasons later. There are
suggestions regarding permanent
bilingualism. But I would appeal to
the Home Ministry and to the Prime
Minister that the time has come when
we must establish a national in:titute
of languages where all lsnguages,
from the languages in the tribal areas
to the regional languages which are
well develored, must be studied, We
must then evolve a policy, 1 take this
opportunity agein to stress that this
House alore ig the govereign body to
determine the language policy

8hri Kapur Singh (Ludhiana): Mr.
Speaker, Sir, as has happened before,
1 speak on this occasion for myself
and my two Akali colleagues and not
on behalf of the Swatantra Party.

Mr. Speaker: But the Secretary of
the Swatantra Party hag sent in his
name (Interruptions).

Shri Kapur Singh: Sir, no two
opinions are possible on the gravity
of the situation out of which this
adjournment motion arises, though
there may he some difference of
opinion with regard to the nature and
extent of the accountability of the
Government for it.

1 accuse this Government of three
grave failings in this connection.
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These three grave failings are: ideolo
gical non-appreciation of the matter
involved, political mis-anticipation, anq
communalism and regionalism,

The enlire  superstructure  oi
Chapser XVII of our Constitution
Tests on three or four pustulaies.
These postulates are: that one
language and a culturaliy uniform
society is necessary for the health of
a political nation; that English or any
non-Indian  foreign language  us
official language is derogaiory to our
self-respect as a free people;  and,
Hindi is spoken and understood by the
largest group of Indians and as such
it is cntitled to be raised to  the
status of the official language.

Sir, had I the time or the inchnu.
.ion to argue on those three postulates
1 could have shown that they are by
no means sgelf-evident and that, at
best, thev are arguable. But  thi:
Government has treated these postu-
lates as dogmas with the result that
it has led to the crisis which we are
discussing today.

With regard to political mis-antici-
pation of this Government 1 would
say that it consists of a smug belief
that choice and implementation of
Hindi as an official language is a dry
pragmatic matler which does not
involve any emotional repercussions.

That Hindi to non-Hindi peopl:
spellg out, firstly, permanent political
weightage {o Hindi spcakers, secondly,
asgertion of cultural superiority of
Hindi spcakers over all others and,
thirdly. denigration of older, superior
and richer non-Hindi languages of
India was never properly understood
by our rulers, and thus they failed to
anticipate the emotional outburs+ that
now ncar-threatens the integrity  of
the country and the solldarity of the
nation.

The third failing was communalism
and regionalism. I can best illustrate
it by referring to the case and the
fat of the Punjabi language after it
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was decided to make Hindi the official
language of Independent India. The
Punjab University Commission of
1830, which was presided over by such
an eminent Sanskrit scholar as Dr.
Wooluer, with a galaxy of learned
Punjabi Hindus as members, reported
in a carefully considered Report, that
(1) Punjabi was the oldest and one
of the most well-developed, morpho-
logically, of the Indo-Sanskrit
languages, (2) its written literature
was one of the richest of all Indo-
Sanskrit languages, and (3) its true
and natural alphabet, Gurmukhi, was
chronologically nearest to Brahmi, and
phonologically most suited for its
language.

Up to 1947, for over a quarter of a
century, the All India Congress Com-
mittee officially recognised it as the
mother-tongue. of the inhabitants of
the area between Attock and Jamuna,
of three crores of Indians. But, in
1948 since independence came and
power passed into the hands of a
certain class of people......

Mr. Speaker: How are these things

relevant?

Shri Kapur Singh: I am trying to
explain how our emotional reactions
have been affected by the imposition
of Hindi. 1 am now concluding.

Mr, Speaker: How does Punjabi
come into the picture?

Shri Kapur Singh: Punjabi comes in
because it is this type of imposition
of Hindi which hns given rise to the
emotional outburst in the South. I
am trying to explain my point.

Yet, in 1948, suddenly, the All India
Congress Committee repudiated its
previous stand and the hon. Member,
Shri K. M. Munshi, one of the revered
leaders of my party, declared

Mr. Speaker: Discussion on the
President’s Address might be the most
.suitable occasion for referring to this.
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Shri Kapur Singh: Shri K. M
Munshi declared that Hindi was the
mother-tongue of the Punjabis. The
Punjabi Hindus declared that their
mother-tongue, because they were
Hindus, was Hindi. The Hindu pandity
solemnly argued that Punjabi was a
dialect of Hindi; that it was the
language of the vulgar Sikhs, that
Gurumukhi was g barbarians’ script.
So, the Hindu masses, led by some of
those who now leng lusture to this
House as members, shouted:

“Ooda aida nahi padhenge,
gandi bhasha nahi padhenge.”

One of those hon. Members, at least,
publicly declared that abusive insult
to Sikh gurus, particularly Guru
Gobind Singh, was a necessary cor-
rollary to spread of Hindi. Can you
blame people if they refuse to be
misled by the spoken word and
understand the true intentions of
those who would have Hindi as our
official language?

The question of language 1s g poli-
tical and a cultural question. It is not
an administrative and lingual ques-
tion. Hindi is not a language but &
banner of communal and regional
domination. It is a symptom of an
attitude that enslaved us for e
thousand years. Its cementing power
is questionable but its destroying
power of our functional unity is now
clear and has become all too evident
by the incidents that have taken place
in the South.

May I now conclude by a tell-tale
quotation from the eleventh dentury
Indologist, al-Biruni, who accompanied
Mahmood - of Ghazni into India and
who wrote the authoritative book,
kitab-ul-Hind? In that he says about
the type’ who now espouse the cause
of Hindi in the manner they are do-
ing:

“All their fanaticism is directed
against those who do not belong
to them. They call them mlech-
has and forbid having any con-
nection with them ... their
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haughtinesy is such that if you
tell them ¢f any science or scholar
in Khuran:an or Persia they will
think you to be both an ignoramus
and a liar.”

Indi~ must not be allowed to escalate
into these dark ages again and Hindi,
therefore, must be given up in the
interests of a united nation an inte-
grated country and a modern forward-
looking Hindu people.
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wHEg, TE A fawm w1 ) W
& M F W AW F Ag AT F
e ) AR @ afaanie &
s X favar Ag & At § a8 9w
TRy & 5 g 97 o 4 fammw @
war g ? wi gw I § oW
aEEE # oFaw fem oWy afew
W AR & 9 & 7 fgan av away
& afer ag oy § f5 s ¥ et
A ¥ ofeds su four @ &t
&9 IEHT MR Qg 37 1| g7 TEy
& fr 2w 7 qwan &), 2w \§ W wow
Wi @ 2K qw A g OF A N
e e o wEar @ wfew
o fawame oF qvs ¥ TE 9 9T =

agar § @ e wwE § w5 aw
T R Tg A A e W) g
1 fF g £ £if w A ¥ Af
¢ gEr # fiff we Wk
fafrma & W woet 9@ Aift v a@e
T FROR ¥ wwA w0 TfEw )

Shri Surendranath Dwivedy
(Kendrapara): This language contro-
versy is the greatest challenge 1o the
integrity of the Indian nation after
partition. I do not think there has
ever in Indian history been any lin-
guistic strife or any attempt to impose
one Indian language over the other.
But here we have the present dis-
turbances in Madras.

It is not my purpose to apportion
blame; I do not want to accuse the
people who have led this movement,
nor do I want to blame this party or
that party. But it must be admilted
that it is an emotional upheuval. I
think the peopls who have indulged
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in violence or vandalism would them-
selves, in cooler moments, regret
what has been done. But we in this
Parliament who are considering the
question of Hindi must also realise
one thing and ask ourselves: if during
the national struggle when Gandhijs
said Hindustani Hindi should be thc
national language of India, if it was
the symbol of the Indian struggle for
freedom, how is it and why is it that
today a substantial section of out
population are resisting the introduc-
tion of Hindi as the official language
of this country, although it has, by
common agreement, been adopted in
the Constitution that so far as Hind:
is concerned. it should and must
continue as the official language of
this country?

I feel there are iwo reasons behind
it. The situation hag not changed
much. after the introduction of Hind:
as the official language on January
26, 1965. But there is a crisis of
confidence in the leadership.

Two elements are responsible fo:
this situation. However much my
hon. friend Shri Bhagwat Jha Azad
may sponsor the cause of Hindi, it
has to be admitted that resistance has
developed to an Indian language. Ido
not think any patriot in this country

would dispute the fact that in this
country we must have one Indian
language as the official and link

language for this country. But if
resistance has come, it has grown
because of the linguistic fanatics, by
slogans like Angrezi hatao which
create reaction ag a result of which
there is violance and there are all
sortg of problem created in this coun-
try.

The other is Government's failure
1 Was reading the newspapers. Ows
Prime Minister, Shri Lal Bahadur
Shastri, made a fervent appeal to the
people of Madras on the 28th and he
said:

“We are not doing anything
new. We are only following the
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directive principles of the Consti-
tution. I do not understand then
what the difficulty is today.”

That #s the whole difficulty of the
present leadership. They do not know
what the difficulty is, whereas a
member of the Cabinet resigns because
he feels that by the introduction of
Hindi in January, 1965, you are
imposing a language on the people
and there can be no national unity if
this goes on.

Not only that. I will remind you
that even the President of the Con-
gress, Shri Kamaraj, who seems to be
the real policymaker and power, says
that misgivings have been :reated
since 1937. The Constitution in this
country was adopted after much
debate. Shri Kumaraj was a member,
and he has been a Chief Minister. If
Shri Lal Bahadur says that this is a
constitutional nbligation that they ave
going to discharge, it is also a con-
stitutional oblization under article 351
that the Government of India should
promote Hindi language by taking
steps, drawing words from other
languages, should develop this langu-
age so that this can be acceptable to
the people of India. What have they
done, I want to know.

It is no use accusing the people of
Madras. It is not a question of the
South, or the North. It has to be
remembered that after all the langu-
age of only 14 crores of people of this
country is Hindi; the rest of the 44
crores are non-Hindi-speaking. When
this language is going to be finaliy
adopteq in this country, naturally
there is apprehension of so many
things, which friends have pointed out.
1 would like to know what you have
done to remove these misapprehen-
sions from the people’s minds.

1 would remind this Government
that the great Acharya Narendra
Deva, who was a great learned man
of this country, and we in the PSP,
not today, but in the year 1958,
suggested that if you actually want
to make Hindi the acceptable language

2148 (Ai) LSD—9.
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of this country, it is not a question
of more administrative change. It is
a purely cultural and educational
matter. You have to create a psycho-
logical atmosphere behind it. There-
fore, it was suggested that three things
were necessary, Very necessary, very
essential, if you want to maintain the
cultural unity of this country.

The first was, let there be one
academy of language in each State,
where there will be provision for
teaching of all 1 of the coun.
try. There should be also institu-
tions where the languages can be
translated, so that there is integrated
thinking anq common purpose.

Secondly, if non-Hindi students are
to learn Hindi, it must be obligatory
for Hindi-knowing students to learn
another Indian language. These are
very essential things if you want
really to maintain the integrity of the
country.

Even in regard to the All India
Services it was suggested that if
Hindi is going to be the main langu-
age, at the same time the Hindi
people must also be proficient in some
other Indian language. If that is
done, then only people will feel that
vou are not going to impose this lan-
guage But since it is going to both
the language of the majority of peo-
ple, we want the development of the
language. - There is no question whe-
ther this language is the best among
the Indian languages. That was never
quesioned. The point was that it
should be chalti Hindi, basic Hindi.
Have you created any basic Hindi to-
day? Can the common man really fee]
that he can express himself fully in this
language? There is no such language.
Rather you are cresting more com-
plications and the language is so com-
plicated that people who want to
learn it are afraid of the kind of
language that you are now intredue-
ing. Therefore, it is not a question
of Angrezi hatao. English cannot be
the main language of thig country. It
is as wrong to say that English should
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be permanently here as to say Hindi
is the only language here and now. I
do not subscribe to that theory. At
the same time, I say this. Let us
take lessons from Israel. In a small
country like Israel where the English
influence is much more than any other
country, they had made Hebrew their
own Janguage and and they could
remove English. In this country is it
such a great problem that we could
not have our own language as the
official language of the country? It is
because we wasted 17 years; we have
paid no attention. In Madras a
student has to learn Hindi for passing
the SSLC examination but no mini-
mum marks are necessary. It was not
compulsory. In all the other States,
Kerala, Andhra and Mysore, Hindi
was compulsory and every student
must have a minimum number of
marks in order to pass the examina-
tion. In Madras it is not so. People
of Madras, the students are very much
exercised on this problem. Nobody is
to be accused for that. If anybody
is to be accused, it is Mr. Kamaraj,
the Congress Party and the Congress
administration. They have brought
this country to ruin. 1 would say
that they are responsible for this. We
agree to what Vinobha Bhave has said
so far ag this question is concerned.
It is an emotional and cultural ques-
tion. There should be no violence.
Let us sit together. Let wus first
remove this feeling. There will be
no imposition whatsoever either on
the Hindi speaking people or the non-
Hindi speaking people. We should
take steps to consider this most
earnestly if we are serious about
maintaining the integrity of the coun-
try: How =oon, how far and what
steps should we take to make Hindi
acceptable to the entire nation!

Shrimati Yashoda Reddy (Kurnool):
Sir, let me at the outset assure my
Hindl friends that none of us are
against Hindi. We have accepted it
as the official language. We will
have i1 as our official language and
we will not prefer English to Hindi:
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we will want Hindi as our official
language. But (Interrun.

tions.) Please listen. I have got up
today with a very sad heart. I was in
Madras. I saw the amount of
violence. So many sacred lives of our
Indian people had been lost; unheard
of things such as self-immolation of
five young people was there and the
same confusion is starting in Andhra,
Kerala and West Bengal and other
places and Mysore.

Shri 8. S. More (Poona):
you rope in Bengal?
18 hrs.

Shrimati Yashoda Reddy: You un-
rope it, but it is for me to say what
I feel. One thing I would like to say
is that it is very easy to say things and
try to judge from Delhi but if you
come to the South, you will realise,
rightly or wrongly, more rightly than
wrongly, there has been a crisis of
confidence. You say “we have accept-
ed the Constitution”. "Was it not a
unanimous decision?” “How could it
be unanimous unless we all agreed
to it?” I ask we accepted it. Yes! we
were tolerant, we people, who did not
have Hindi as our mother tongue: we
were tolerant to take it as our official
language because we were patriotic.
Again at the time of the Official
Languages Act, we abided by the
assurance given by our late Prime
Minister and the then Home Minis-
ter . (Interruptions). Certain-
ly it is not my mother-tongue. If
Angrezi is not my mother-tongue,
certainly Hindi dis not also my
mother-tongue. Just as English was
imposeq by somebody, I can say that
Hindi is being imposed from the north
of the Vindhvas. Please do not
mistake me. Certaintly it is not my
mother-tongue. (Interruption). But
I must tell you there are two things:
plegse do not disturb me. T am the
only lady Member speaking here on
this subject now. 1 expect some
chivalry from the House. (Interrup-
tion). Unfortunately. even my learn-
ed friend Shri Bhagwat Jha Arad
said that a crisis came in Tamilnad

Why do
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because there was a feeling that
Tamil wag being eliminated. How can
anybody think that a motker-tongue
of any State could be eliminated, whe-
ther by this Government or any other
Government? It was not a question
of Tamil being eliminated or Telugu
being eliminated. It was the feeling
of our boys, who have studied English
and for whom English is a thing
which would enable them to get jobs,
that by the imposition of Hindi, (In-
terruption), all their efforts at learn-
ing English and all their 20 years’
labour in the universities would be
of no use unless they have a know-
ledge of Hindi. They were not
frightened that our mother-tongue
would be driven away. We are not
such credulous people to think like
that, or believe that. Please do not
insult our intelligence by saying that
the agitation was starated in Madras
because the people were frightened
that Tamil would be driven away. It
may be their mother-tongue, but that
is a different matter. And please do
not brush it aside by saying that the
agitation was entirely due to the
D.MK. or Swatantra. DMK. might
have started, Swatantra might
have formed it, but it was a
popular upsurge and it was the gen-
uine feeling of the people not only in
Madras, Kerala, Mysore and Andhra
but elsewhere also. One thing that I
wish to point out is, and what the
Government should do now is that no
one should be allowed to exploit this
situation to disintegrate this country.
You must take this opportunity to in-
tegrate the country. If you fail this
time, the result may be disastrous.
Hindi was learnt in the South 20
years back, and it was learnt not be-
cause Hindi people asked us to do so.
We found that it was going to be our
national language. When we had
multilingual provinces, we felt that
Hindi wag going to be the language
which would unite us. But you
brought in the linguistic provinces:
you gave us Andhra; you gave us
Maharashtra; you gave us Mysore and
tyou gave us Madrag. What happen-
ed then? Your Hindi recedeq into the
background and gave place to the

MAGHA 28, 1886 (SAKA)

(Adj. motion) 298
regional languages. Let us face the
facts. Hindi, instead of becoming the
nationa} language, became the
regional language, You let lose at
great pychological moment. If Hindi
is important to you, equally Tamil
and Telugu are important for us.
Hindi did not have any special signi-
ficant growth, it does not serve to be
the official language on its own merits,
but because it is spoken by the largest
single majority, a greater percentage
in the country, we accepted it. Honest-
ly, if you ask me today, what is the
biggest or the on]y link language in
India rightly or wrongly, it has been

English. It wag English which united
the men from Kushmir to Cape
Comorin,

Some hon. Members: No, no.

Shri Raghunath Singh: No, no.
Never.

Shrimati Yashoda Reddy: Please
listen to me. (Interruption). But it
is true. It was only one or two per
cent of the intelligentsia who brought
it to the fore, but it enabled all the
people to come into contact and un-
derstand each other. It enabled one

to understand one’s neighbours (In-
terruption),
Mr. Speaker: Order, order.
Shrimati Yashoda Reddy: But for

the last 15 years, did you develop this
language, namely, Hindi? Did you
bring it up at least to the level of
the other languages like Tamil and
Telugu? You have not done it. Even
the late Jawaharlal Nehru said “T
want Hindi, but I just cannot ignore
English.” Because English is our
window to the west. (Interruption).

Mr. Speaker: The question has been

put: who gave her the name
‘Yashoda'?
Shrimati Yashoda Reddy: Fortu-

nately my parents; and certainly not
on their advice. (Interruption).

Mr, Speaker: Order, order. I have
had to shout too much this day.
Members should take some oity on
me! Now, let us proceed calmly.
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Shrimati Yashoda Reddy: Hindi is
being resisted today not because it is
not wanted, but because of one thing.
The people in the North want Hindi
to be imposed immediately. But for
over 200 years odd, when English was
here, it did not percolate beyond one
or two per cent of the people, you say.
So, within 15 years, how do you ex-
pect that the whole of the non-Hindi
peopde can speak Hindi? Even the
Hindi-speaking people do not speak it
properly. They themselves do not ex-
press it properly. How do they expect
us to do so? All that we ask is, have no
time-limit. I am surprised at the colos-
sal ignorance of the people in the
north about conditions in the south.
To them, everybody in the south is a
Madrasi, Yet they do not even know
that four languages are spoken in the
south. They say that we are unpatrio-
tic, intolerant and do hot learn Hindi.
If we plead for English, it is not be-
cause we are unpatriotic, but because
we still believe in unity angd tolerance
because we know that language.

They are giving the guarantee that
the assurances given by Shri Jawahar-
lal Nehru will be implemented. Peo-
ple had great faith in Nehruji. We
have greater faith in our present
Prime Minister also. He is our only
hope now. Just as children go to
parents for refuge, we are going to
the Prime Minister for refuge. If you
do not want to back out from the assu-
rances given by Nehruji, why hesitate
to put them on the statute? We are
not asking for anything more. After
all, we are at a disadvantage and we
are a minority. You have got a duty
to satisty us, whatever be the difficul-
ties.

I say that English should be tnere
for the Public Service Commission
examinations for the present, because
1 feel we should not barter away in-
telligent talent for the sake of regional
representation on population basis. We
want the best of people. Please give
us time and you will find that our
South Indian boys and girls who come
to Parliament will speak better Hindi
with greater proficiency. Please give
us time. This is a historical watershed
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period. Don't put a time-limit, Leave
it to us, Incorporate the late Prime
Minister’s assurance in a statute.
That is all we ask.

Mr. Speaker: After this speech, our
justifiable cause
to feel happy.
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Shri N. C. Chatterjee (Burdwan):
Mr. Speaker, Sir, I want to impress
upon the House that this is not merely
a South Indian or Madras problem.
We all know that the country is in
danger, that India's integrity is in
imminent peril and all sections of the
House should do their best to put for-
ward constructive suggestions so that
this language problem may be solved.

Sir, I was instrumental in summon-
ing a conference where extremists of
both sides were there. We heard them
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and I came to the conclusion—every-
body who attended the Conference
came to the conclusion—that there
was a chance of a national compro-
mise on a satisfactory basis on an all-
India level.

1 want to point out to the House
that it would be thoroughly unfair, it
would be oversimplifying the matter
to say that this tragedy which has
happened in Madras and which we
decply deplére has been the creation
of one political party. That will be
not putting the case fairly. To say
that it has been the doing of some
deranged students or demented youth
of the country whose adolescent mind
was perturbed, will not be true, That
will not be putting the issue properly.
We should not in any way slur over
the intensity of feeling.

I want to tell this House, not for
the purpose of putting forward a
threat, that there are other areas in
India, apart from Madras, Andhra
Pradesh or the southern States; in
Bengal also people are very deeply
perturbed. They are not at all happy.
I had been associated with an All-
India organisation for many years
along with the great Dr. Shyama Pra-
sad Mookerjee and other eminent
Maharashtrian leaders who had been
trying to do their best to develop
Hindi and to port the devel t
of Hindi, Today; I must point out if
you try to impose Hindi and to replace
English by means of a flat, it will be
a disaster for India.

I am a man of law and I may tell
you that the greatest integrating
force today is the juridical and the
legal unity of India. From the Sup-
reme Court down to the High Courts
we have retained English and that
has kept our integrity in the juridical
world intact. If tomorrow you order
that the Supreme Court shall carry
on its deliberations only in Hindi and
that all the High Courts will switch
over to Hindi, it will be a disaster not
merely because the Attorney-General
will have to go or the majority of the
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judges will have to go or some of us
will have to retire from the profession
but that will lead to disaster....(In-
terruption).

All that I want to tell my friends is
that I do not understand why there
is this inferiority complex today. We
are a thoroughly independent nation.
We are a sovereign democratic repub-
lic. Why do we fight shy because
somebody suggests that English should
be kept. We are not under any fore-
ign domination. We are doing so in
our national interest to keep our na-
tional integrity intact. We have got
to face the reality.

We, the people of Bengal, had suf-
fered a lot from linguistic frenzy.
52,000 Bengali-speaking people were
driven out, gubjected to assault, arson
and all sorts of fury in a neighbour-
ing State with whom we were on the
closest cultural collaboration and
friendship. We know what has hap-
pened and what is going to happen.
You know, Sir, a great Congress lead-
er, the Chief Minister of West Ben-
gal, wanted to have a merger of West
Bengal with another neighbouring
State. That was turned down and a
political leader of some position in
the Cabinet today lost the election be-
cause of the spontaneous upsurge of
the feeling that that might lead to the
domination of the non-Bengali-speak-
ing people over the Bengali-speaking
people.

Sir, the situation is very tense. For-
tunately, the youth of Bengal has not
indulged in violence or lawlessness or
acts of self-immolation. But we ought
to realise the intensity of feeling; we
ought to realise the gravity of the
situation. I am appealing to the
Prime Minister and all the Members
of this House to realise that this is not
beyond the resources of the states-
manship. What is the harm it to
satisfy the millions of our fellow citi-
zens in the South or in West Bengal
or in Assam or in Orissa or in other
non-Hindi speaking areas one article
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of the Constitution is amended? (In-
terruptions) Sir, I ought to tell you
that I yield to none in this House in
my respect for the Constitution. I
have taken an oath to the Constitu-
tion. But taking the oath to the Cons-
titution does not mean that every
single line, every single article, is sac-
rosanct. Having taken the oath to
the Constitution, we have amended it
17 times—sometimes on a major issue
and sometimes on a minor issue. Even

-on Berubari, in order to give out the

portion of Indian territory, have'nt
you amended the Constitution to pla-
cate Pakistan to placate those people
who have been carrying on intru-
sions?

The problem is so serious that you
should remember that it is just as
serious as a threat to India’s integrity,
India’s territorial sovereignty from
China or from Pakistan. Therefore,
we should tackle it on that basis. If
amending the Constitution 17 times by
this Parliament does not mean viola-
tion of our oath to the Constitution,
what is the objection in having one
more amendment of some article?
(Interruption). We the people of Ben-
gal

Shri Raghunath Singh; When he
was the President of Hindu Maha-
sabha, he passeq the resolution that
Hindi should be the Rashtra Bhasha.
(Interruptions).

Mr. Speaker: Consistency has not
been the virtue of wise people always.

Shri N. C. Chatterjee: I had started
by saying that 1 was at the head of
an organisation which preached that.
But we must be realist. We must face
the reality of the situation and we
must not be wedded to old formula
and dogma. All that we are saying is
that the people in the South are per-
turbed and distressed. The feeling in
the South honestly is that they are go-
ing to be subjected to the domination
of one language which they do not
want. It is not merely the question
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of relegating English to the back-
ground for a little time. They think
that it will be wiped out in no time
and that there will be complete im-
position of Hindi. That is the feel-
ing also in Bengal. Therefore, I am
seriously suggesting that the Prime
Minister should immediately call a
National Convention to find out what
can assuage their feelings, whether bi-
lingualism as advocated by Mr.
Bhaktavatsalam or what statutory
guarantee should be given or whether
there shoulq be a constitutional guar-
antee.

The only thing I am pleading is that
we should not stick to mere legalism
or so-called lip-service to the Consti-
tution. You must have the courage, in
order to save India’s integrity, in
order to save India’s unity, to do the
right thing for the purpose of satisfy-
ing the people in non-Hindi speaking
areas and to assure them that there
shall be no imposition and that until
they accept it, English should continue
as the official language.

Shri J. B, Kripalani: Mr. Speaker,
Sir, I am afraid we have been talking
in the air. I really do not see how
English can be eliminated from Indian
life. The whole administration wants
the retention of English. The Govern-
ment may pass an order but I am
sure, as in many more important
things, this order will also be obeyed
in disobedience. All the administra-
tions of every province want English
to be retained.

I know that before this, 80 per cent
of the work of Bihar and of Uttar
Pradesh was being conducted in Eng-
lisn. The same is the case with the
other States. I also know that where
administration was being conducted
in provincial languages, that also was
turned into English. We have a
sneaking love not only for English but
alsg for Englishmen,

Take again education. Those of us
who are rich enough send our child-
ren outside for education. We send
them either to America or to England.
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We rarely send them to any other
country. If we are not so rich and if
we are educated, we send our child-
ren—even Ministers send their child-
ren—to public schools. They are not
public schools, but are class schools.
Even if we come lower than that, we
send our children to convents, mis-
sionary schools.

Shri Jaipal Singh (Ranchi West):
Frank Anthony’s schools.

Shri Hanumanthaiya (Bangalore
City): He is very happy (Interrup-
tions).

Shri J. B. Kripalani: Then there is
a desire in every Indian who is edu-
cated, who is half educated, who is
quarter educated, to be modern. We
want our country to be modern. Mod-
ernism, unfortunately, is equated with
knowing English. If you do not know
English, you cannot be modern.
This anxiety to be modern s
there extensively. Even in villages,
the children want teachers to teach
them English because that is the sign
of modernism. Everything modern is
progressive—that is also taken for
granted, If young men are fighting
with each other or are committing
crimes, if there is youthful delin-
quency elsewhere, that must come in
India also because it is modern.

Our dresg is modern, our eating is
modern, our laughing is modern. Even
our ladies giggle like British women.
They themselves have no love for the
Indian smile,

Mr, Speaker: Though Acharyaji is
not so modern, he is well aware of
everything modern.

Shri Harish Chandra Mathur
(Jalore): This Parliament should
confer on him a doctorate of moder-
nism, as he understands it so well.

Shri J. B. Kripalani: 1 am depict-
ing conditions in the country. I sub-
mit 1 am not exaggerating, not at all.

Mr. Speaker:

Shri J. B. Kripalani; I am minimis-
ing them.

I did not say that.
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Mr. Speaker: On the last occasion,
he told us about drain pipe pants or
something like that.

Shri J. B. Kripalani: I really do not
see why many people of the south are
disturbed. I can assure them that
their I1Q is much superior to that of
people of the north.

Shri Frank Anthony: They under-
stand it.

Shri J. B. Kripalani: You can find
that in the secretariat. Almost every
Sceretary is an Ayyangar or a Menon
or a Nair. I am sure that even if
Hindi is imposeq upon them, they will
speak better Hindi than the Hindi-
knowing people, and they will pass
their examinations, because in passing
an examination it is not a language,
there are so many other subjects in
which they will be superior. They are
needlessly suffering from an inferior-
ity complex.

And these riots that have taken
place, against whom have they taken
place? In this matter that Hindi
should not be imposed upon the South,
Government was one with the people.
The Ministers from the South in the
Centre were one with the people. Our
revered President of the Congress was
one with the people. Against whom
were they fighting?

Then, I am sorry that they should
have chosen such a sacred day as the
Republic Day, because it was natural
for the Government to be upset by
the National Day being called a
mourning day. All right, they did
that. But the Congress people and
the Government thought that the
National Day was their day, as if it
was not the people’s day. If they had
considered that it was the people’s
day, they should have appealed to the
people, they should have called the
leaders of all parties, outstanding peo-
ple, and reasoned with them to have
their demonstration afterwards not on
such a secred day which we all held
as holy, and vhich it he'd es boly in
every country. 1 think that was @
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very great mistake that my friends
of the DMK did, and it was not right,
but, though it was not right, the Gov-
ernment being sure that they are one
with the people, should have called a
conference of all the people.

When the Home Minister went to
Madras, did he see Rajaji? Rajaji is
one of the oldest statesmen living, We
may not like hig views, but he should
have seen him, he should have seen
the leading people of Madras, and rea-
soned with them, told them that it is
not the day only for the Government
to rejoice but for all the people to re-
joice, and if they have to make a de-
monstration, ihey should do it on some
other day. Even if they had persisted,
the Government should have allowed
them to have their demonstration, be-
cause the people would not have join-
ed. Of that I am certain, because I
was there in Madras four days before
these things happened, ang I spoke
upon the language question. I was
not disturbed at all, and people accep-
ted my views that English will remain
for an indefinite time in India, unless,
as evalution takes place, it takes away
every foreign thing from India, includ-
ing foreign loans,

My predecessor, Shri Chatterjee,
spoke of changing the Constitution. I
think that those who think in terms
of changing the Constitution are doing
the greatest harm to the country. It is
the most dangerous thing. It may be
that you bring an amendment and you
do not get the requisite majority, and
if you do not get the requisite majo-
rity, the conflict between the South
and the North will be increased. I
think such a dangerous proposition
should not have come from such a wise
lawyer as Shri Chatterjee. I do not
think there is any need for assurances
that English will remain. English
will remain. There is no question of
it. English comes to us, even with the
‘milk of the babies at their mother’s
breast. Now-a-days, they do not say:
Amma or Appa, but mummy and papa.
We talk to our dogs also in English.
I think Mr, Anthony is very unneces-
sarily exercised about the fate of his
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mother tongue. In England it may
disappear; in India it will not dis-
appear. I can tell you that some of
us, especially my friend Prof. Muker-
jee speaks better English than 89 per
cent of the Englishmen. How can
such a language disappear? All our
well-read papers, all our papers that
command any respect are in English
and will continue to be in English. All
our steno-typists and typists will be
from the South. The Prime Minister
can find out in his own office how
many steno-graphers are from the
South and how many are from the
North. I have tried to get a steno-
grapher from the North and I could
not. So also, all the secretaries and
under-secretaries.  So, I think it is
useless. All the assurances that have
been given by the Prime Minister and
the Home Minister should suffice for
us, and to our misfortune, this lan-
guage will remain for ever, that
means, till our imagination can work.
I would advise the Hindi speaking
people, for God's sake, confine your-
self to the Hindi-Speaking arezs; send
your children to Hindi schools and
have your administration in  Hindi,
not 80 per cent of it in English. There-
fore, I think this is quite a useless dis-
cussion. The status quo will be main-
tained for many many years to come,
unfortunately.

There is only one thing which we
must all remember. Remember as
long as you have English, you are
dividing society into two classes,
superior class, those who know Eng-
lish and inferior class, those who do
not know English. It is this that
workeq with Gandhiji. He did not
want this great river, great ocean
flowing between the educated and the
uneducated. Because, the educated
were those who knew English and the
uneducated were those who did not
know English. A great Maulana, who
knew Persian very well, knew Arabic
very well, was not educated; a great
pandit who knew Sanskrit very well
was not educated but if he had a
smattering of English knowledge, he
was educated. In my days, if you fail-
ed in every subject and if you passed
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in English, you passed. I do not say
these things in order to excite laught-
er. I am painting you a very painful
picture of our country. We want to
perpetuate the differcnces that were
introduced by the British; we want
1o make them permanent. For God's
sake at least think of the poor people.
If all our knowledge is through Eng-
lish, it is not going 1o percolate to the
masses. Find out a way. Therefore,
1 say to the Hindi people: see that
English has no currency at least in
those provinces where Hindi is spoken.
You are talking of the fanaticism of
the Hindi people. I say there is a
fanaticism from which we all suffer,
that is, love of English, including my-
self.

The Minister of Home Affairs (Shri
Nanda): Sir, it is very good that this
subject has been discussed in the
House without any loss of time.
Diverst views had been expressed on
the subject.
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Shri Nanda: Ome good has been
done. One benefit has accrued that
the air has been cleared to a very
great extent of various kinds of suspi-
cions, misunderstandings and wrong
assumptions.
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[Shri Nanda]

Before I say anything about the con-
tentions and the accounts on which
this adjournment motion was based, 1
may, with your permission, give ex-
pression to my deep anguish at the
tragic and harrowing occurrences in
some parts af our country. These
horrible developmtnts have been made
known to all of us from day to day,
and I am sure I am only voicing the
feelings and sentiments of the House,
of all the Members here and of the
countrymen outside, when I refer to
tht fact that we have all experienced
a deep sense of shock and distress at
the gruesome acts which were report-
ed to us in the papers from day to
day. There was los of life and there
was loss of property, specially public
property; there were cases of self-
immolation; some persons burnt them-
selves, It is really horrible to think
of such things. The policemen on duty
were burnt to death under conditions
and under cruel circumstances which
we dread to imagine, We dread to
see the conditions in which these peo-
ple were dragged and crushed and
burnt. This is not a simple question
of destruction of property or loss of
life. It is the destruction of the most
cherished human values. I think our
hearts must be weighed down with
sorrow. It is a stigma which this
country has to wipe out, and I hope,
apart from the other things, we shall
proceed to do that.

1 may refer to another feature, the
fast of Acharya Vinoba Bhave. He
does not concern himself with our
controversies here; he just reacted to
that aspect. We were anxious about
his health. Fortunately, the fast has
been broken because the conditions
became quiet and peaceful and nor-
mal. But his aim was just that. I
hope there will be many more in this
country who will devote themsetlves
just for this purpose.

If we have to live and survive as
a i as a d acy, as & pro-

gressive society, then we must get rid |

of this cult of violence, and whatever
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the merits of the disputes the de-
mands or our differences, there should
be ways of resolving them peacefully
as normal, civilised human beings.
This is the basic condition of the pro-
gress of any country and for our sur-
vival as a civilised society. It was
heart-rending to see from day to day
students coming into it. I would say
being dragged into these things. This

_ spirit of violence will not be confined

to just one aspect, one question, one
section and one place. It is apt to
spread; it can pe very infectious. Noth-
ing will be left safe and intact in this
country if we do not think of that
more than anything else. Language,
economy and everything else are real-
ly secondary to this thing. Here we
have to see what is at stake in this
country.

1 am thinking of it especially be-
cause one or two things have come
to my notice. In today’s papers, 1
believe, there is a threat from the Jan
Sangh that they will go about doing
similar things—wiping out, tarring
anything, any signboard, which ap-
pears in the English language. Other
kinds of threat have also been given.
They 'may say. “We do not indulge
in violence. We are only going to do
these simple things”. But these sim-
ple things have a knack of escalating
and nobody can control them. Those
who initiated the mischief may be
possibly behing and other innocent
people will suffer as they suffer in
every case and as they did suffer in
this case. Therefore, I would be-
seach, implore them: Please do not
retaliate in this way. This is not the
way of protecting Hindi or of lodging
a protest against anything excessive,
which may have occurred anywhere
else,

Shri N. C. Chatterjee said that it is
hot only in Madras, but there is an-
other area also. But what are the
assumptions? All these things have
occurred on wrong assumptions. If a
person of his standing projects into
this discussion the Supreme Court,
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and English not being there, what
happens? Whoever said that? It has
been protected fully. It is these fears,
apprehensions about the future and
these kinds of assumptions which, in
the hands of simpler people lead to
these horrible consequences, The hon.
Member is pledged to the rule of law
and orderly society. But always,
even when the nation’s security is
involved, he will say “the courts”
and nothing else.

Shri Nath Pai (Rajapur): Is he the
only Bengali leader? Would you
please tell us what your distinguished
colleague, the President of the
Bengal Provincial Congresg Commit-
tee, Shri Atulya Ghosh, sitting.be-
hing you, said on the occasion of the
birthday of Shri Nijalingappa?

Shri Nanda: He gave a very clear
and categorical answer opn behalf of
that State to the extent, of course,
he represents it. I say so because this
charge may not be levelled, namely,
as to how any one individual can
speak for the State.

I come to the speech of the hon.
mover of the motion. As usual, he
has made a very eloquent speech. I
must congratulate him on his cons-
tructive approach. I may not agree
with all of what he said, but it had an
appeal. 1 searched for an answer to
the question, what was this adjourn-
ment about? How did the Govern-
ment come in for censure? Let him
scan his speech, every word of it, and
he will ind practically nothing in
that. He used two words: “haste”
and “ineptitute”. About “ineptitute”,
of course, he has to illustrate where
the ineptitude was. T will deal with
“hagte”. There is another thing. He
said one thing with which 1 wholly
agree. He said it was incendiary
leadership which was really the cause.
That was where the mischief began
and developed. We had an example of
incendiary leadership here. The hon.
Member Shri Manoharan. made a
speech. What did he say? He said. ...
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Shri Manoharan: The Chief Minis-
ter of Madras was there......

Shri Nanda: The blood-thirst
mentality is oozing out of every wo
he spoke,

oft vy fowrd < W AT AT
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Shri Nanda: Sir, this House has a
sample of what may be going on there.
It something of this kind can be ut-
lered on the floor of this House, there,
in the irresponsible manner in which
people can speak outside, we know
what is that is being said.

Shri Manoharan: 1t is a thorough
misinterpretation of facts.

Shri Nanda: Everything that he
said about events and incidents is
just without regard to truth, without
regard to what the facts were. (In-
terruption).

Shrimati Renu Chakravartty: What
was the statement of Shri Bhakt Dar-
shan which created so much misun-
derstanding in the minds of the entire
people, when he was trying to inter-
pret Government's policy?

Shri Nanda: ‘I was myself going to
deal with that point. Since it has
been mentioned I will dispose of it
immediately. I have got here a full
statement of Shri Bhakt Darshan.
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[qz‘m "R ] reports appear anywhere somebody

T AR 91 T3 #°g 2 g 5 o & can possibly misinterpret it. 1 do not

# ‘| want to enter into the question as to
FEA R who was responsible for it.

Shri J. B, Kripalani: Sir, may 1
suggest to the hon. Home Minister that
because some people have indulged in
harash words it is not for the Gov-
ernment to retaliate. I believe they
have a right to retaliate, but if they
do not do that their cause will
prosper.

Shri Nanda: I am very much in-
debted to the hon. Member. I respect
him greatly.
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Shri Nanda: It was not at all
retaliation, it was only elucidation. It
was only to disclose to the view of the
House as to what may have been the
porcesses which might have created
the kind of situation and the conse-
quences which became so alarming
and disheartening. T just wanted to
put before the gaze of the House the

kind of mentality which has been at
work. (Interruption).

Shri Manoharan: What I have given
is nothing but the events that took
place. T did not indulge in any per-
sonal attack on any one. I think all
the papers there

Mr, Speaker: Order, order.

Shri Nanda: There was nothing
like what is imputed to Shri Bhakt
Darshan in the statements I saw or
read, Of course, when truncated
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Shri Nanda: I shall come to that
also.
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Shri Nanda: Now, if there had
been a failure on the part of govern-
ment, to that there cannot be a reply
in this way; there can be no justifica-
tion for perpetrating violent acts.
There could have been an attempt to
get further elucidation of those things
to clear their minds of the doubts.
No such attempt was made.

Now, let us first see whether there
was anything wrong with our policy.
There were provisions in the Consti-
tution. A various stages, a Com-
mission was appointed, then a Com-
mittee of Parliament, their recom-
mendations were adopted by both
Houses, and then the Officral Langu-
ages Act embodying all the basic pro-
visions in regard to our policy. Have
we departed a little bit, an iota; from
the accepted policy of Government?
No, we have not. Therefore, it is not
a question of policy; there is nothing
wrong with the policy. If we had
departed from that policy, then we
could have been held to blame for
that.

Shri Surendranath Dwivedy: Shri
Subramaniam will reply to you on
that.
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Shri Nanda: Then there is the
question of implementation. In the
matter of implemenation did we do
anything excessive? There the ques-
tion of haste may arise. I think
those hon. Members who are being
dubbed as chauvinists and protago-
nists of Hindi can very well say that
we have done very little in pursuance
of those decision and that we have
not done much. Because, what did
we do? Then, again, on the question
of haste, it is not as if on the 26th
some announcement had to be made
or some decision had to be taken. It
just came by efflux of time because it
was provided in the Constitution.
Therefore ,there is no question of any
haste so far as the application of the
provisions of the Constitution is con-
cerned,

Then the question will be: what
did we do in order to see that people
understand what we arc doing? Some
hon. Members have stated that the
Prime Minister's broadcast should
have taken place earlier. Well, the
Prime Minister’s broadcast came at a
time in a particular situation .But
were we silent till then? Were we
doing nothing before that? I will
take the hon Members back to the
previous year. During that year
there were meetings with the Chief
Ministers where every little thing
that was decided in respect of the
language policy was a matter of un-
animous consent and approval of all
those who were present. On every
little thing communiques were issued
and they were publicised, I will
mention at least one. Some decisions
were taken in December at the last
meeting of the Chief Ministers.
They received very good publicity.
A full account of the decisions taken
at thiz meeting was given to the
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press. What is the reaction? The
Hindu wrote in its muin editorial of
December, 15:

“.... the decisions taken at the
Chief Ministers’ Conference indi-
cated by and large the readiness
to submit to pragmatic considera-
tions as well as willingness to res-
pect the spirit of the 1963 Official
Languages Act.”

More or less similar comments were
made in the other papers also. That
was at that stage After that nothing
has been done. At that stage this
was the response and the reception
to the policy of the Government as
in the course of implementation,

19 hrs.

Then, I happened to be in Madras
on the 23rd January as was mention-
cd by an hon. Member. There it was
brought to my notice that the Home
Ministry had issued some kind of a
circular and that it was causing some
perturbation, 1 categorically contra-
dicted that.

Shrimati Renu Chakravartty: What
was the circular?

Shri Nanda:
lar,

There was no circu-

Shri S. M, Banerjee (Kanpur): Then
why did you contradict it?

Shri Nanda: I explained that and
it appeared in bold headlines in the
papers, in the Hindu and others. All
that I said twice on the 23rd and on
the 25th, that is, before the 26th, ap-
peared under the headlines “Hindi
without handicap”; “Nanda’s call to
DMK to desist from observing mour-
ing day” etc,

There was a mention of Shri Bhak-
tavatsalam as to why he did not do
something. He requested them to
have their day earlier or later but
not to do this sacrilegious thing on
the day of the Republic. That was
his request to them. 8o, all that had
appeared and I believe there are
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many people at least among the stu-
dents, the teachers and others who
read the Hindu and other papers. It
had appeared in the other papers
also. So, there was not a shred of
justification on the ground of any
misunderstanding about the policy be-
cause there I categorically stated
that,

Also, apart from the circular, I
took that opportunity twice to say
that nothing was going to be done
about Hindi which would not be ac-
ceptable to them and which would
cause them any inconvenience,

Shri Manoharan: The Home Minis-
ter now says that there was no cir-
cular; that there was nothing. But
in the Hindustan Times of the 17th
there was a circular from the Al
India Radio about the recruitment of
transmission executiveg for which the
qualification laid down was knowledge
of at least one Indian language litera-
ture and the desirable qualification
was fair knowledge of Hindi.

Shri Namda: He is rather too
hasty. 1 was talking about the cir-
culars. I would certainly explain all
that had happened. In the ordinary
working of one or two ministries
they had issued certain instructions:
but before the 26th, on the 23rd, I
told them that even if a slight mis-
take in a slight matter had occurred
anywhere it was going to be imme-
diately rectified and those were with-
drawn before the 26th, or the 25th.
There was no occasion and 1 had
stated that also,

Shri Manoharan:
planation?

What is your ex-

Mr. Speaker: that

answer.

He has given

Al
Shri Nath Pai: Did you send copies
of your circulars to Shri Subrama-
niam and Shri Alagesan also? Did
they receive the copies of your cir-
culars?
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Shri Nanda: The Ministry got it.

Shri J, B. Kripalani: When they
could not understand, how could the
people understand?

ot aE : A o ST w7 G
g AT AR N A FET R R
TaawE gE A, afew dar )
T JaT # Tawet AG he @
N 9T F AN wF AT I §
ag F 4 T F frw f
a7 fr ag it @ ag0F & wmfwwr ¥
W @ Fwrt g A

T gy : dg ST F1 A
#]7 ¢

sta ;o AT ff o W
ag ATST AT FEw |

oW AR : W 45 i, &
wifeeeque & fow wnfesa &1 garen
g o w1 geetaw fear @ @0

Shri Nanda: May I add another
fact? This policy as it developed and
as it was evolved was discussed at
various stages in the Madras Assem-
bly and it is not only the Govern-
ment of Madras not only Shri Bhak-
tavatsalam or whosoever might have
been the Chief Minister but all par-
ties agreed to that. It was on the
basis of the consent of al] the parties,
whatever has been done, and not of
Shri Bhaktavatsalam.

Shri Manoharan: No, Sir.

Shri Nanda: I have got a report
of that; it will take me too much
time to go into that.

oft W foma : wHAAEEA Y g7
A 77 47 TaT7 ¥4 7 &1
Shri Nanda: At this stage I am

explaining that the policy that has
been in force was the policy accepted
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willingly and readily by all concern-
ed,

Then, there was another feature, I
would like to deal with that. That
is: Why is it that we did not antici-
pate it? That is the question. But I
ask: Anticipate what? Is it whether
mob violence will result out of mob
agitation which is going to bring into
the vortex large numbers of people
of all shades of intelligence and stand-
ing? Who can predict it any time? It
is a question of incendiarism. What
was happening in that area for a long
time? Take the DM.K. itself. It is
not a recent agitation, They have
been talking of burning the Constitu-
tion and putting it into the sea and
also of various other acts of vanda-
lism. They have been preaching that.
They had been doing this. It was only
when the question of secession came
that they stoppeq that and then they
sald—and it is important—“Now we
shall concentrate on the question of
Hindi” knowing that they had not the
courage to face the consequences of
the law and the Constitution. They
took another course, They want to
disrupt this country on the issue of
language, not being able to face the
Constitution.  (Interruption.) Even
Rajaji says, this is a mourning day.
He said, “It is twice a mourning day
for me than for the DMXK."” T was
asked. Why did not I meet Rajaji?

Shri P. K. Deo (Kalahandi): The
mname of Rajaji should not be dragged
in.

Shri Nanda: 1 was asked:
Why did not T meet Rajaji?
A colleague of mine met Rajaji just
about this time and I need not dis-
close all that he got out of him.
(Interruption.) 1 have not said any-
thing else.

Now, in regard to whatever was
said here in respect of any acts of
omission or commission of the Gov-
ernment in this matter, I believe 1T
have been able to out forward cogent
reasoning and facts to show that the
Government did mot do eanything
which it was not calleq upon to do,
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which it was not its duty to do and
that in respect of the implementation,
the steps taken were minimal. There
was not haste at all. Therefore, 1
do not think the question as to whe-
ther some provocation was given,
can be sustained. There was no pro-
vocation; there was no haste. But
this arose out of a continuous sustain-
ed agitation which should have been
metl in some other ways. I must con-
fess why is it that we allowed students
to fall into the hands of such people.
That is on a larger ground.

Shri Hem Barua: Here is the Home
Minister who tells us there was a
continuous serics o f agitation, mis-
chiefs and acts of vandalism. What
was he doing then?

Mr, Speaker: He is explaining . . .
(Interruption).

Shri Nanda: The virtue of demo-

cracy......

Shri J. B. Kripalani: The Home
Minister says that the pcople mis-
understood him. He had not express-
ed things even to his Cabinet col-
leagues. How can he blame the
people? 1 think it is time he should
explain that.

Shri Nanda:
also.

Shrimati Renu Chakravartty: You
should explain that. There is the
statement by Mr, Bhakt Darshan.

Shri Nanda: The virtues of demo-
cracy and its handicaps lie in this. We
cannot act immediately when there is
a protest, immediately as there
ig a procession or a demonstration.
Therefore, one charge is: Why did we
not act much earlier? And the other
is: Why did we act at all?

I shall explain that

Shri J. B. Kripalani: What is the
reply of the Home Minister to the
question T have asked. We have ask-
ed it repeatedly.

Shri Nath Pal: That is the point
we have been asking since this morn-
ing?
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Shri J. B. Kripalani: Why should
he not face that question? Either
his colleagues were wrong or right.
If they were wrong, their resignations
ought to have been accepted. If they
were right, then the people have the
right to feel grievance that the Gov-
ermnment did not explain  properly
their point of view. If he wants logic,
he has to be logical.

An hon, Member: There is no ans-
wer.

Shrimati Renu Chakravartty: Shri
Bhakt Darshan makes one statement.
Then Shri Sanjiva Reddy mrakes an-
other statement.

Shri Nanda: As long as it is a
question of peaceful processions, there
ig no problem.

Shri Nath Pal: Why are you chas-
ing only Manoharan and those
others?

ot wy fored T AT gAY
TWY A A HAW AG N

ot gEw Wy wEATT : T AT
& o feaf o gaF e § WA W
T W &1

ot qwew fay ;. wwaw wEET
[AT FIT q AT § AT AT TH

@ @ Y e Th e W
g, F9 fFx & & forar s

weR WY ;- qSWARE A @
QTN FT aF & A AT A |
Shri Sham Lal Saraf (Jammu and

kashmir): Let us first hear him.
Questions may be asked afterwards.

ot vy fowd ;e S A
KT FY G |
Shri Nanda: Why did we not act?

That is the question. Shri Bhaktava-
tsalam acted. He removed all the
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DMK leaders that day, thinking that
that would suftice. He has had to
bear the brunt of this violent agita-
tion, and he has discharged those
functions in an admirable way under
the greatest stress and strain. On
the one side. the Madrag Government
has been doing everything possible to
protect the interests of the people of
the State so far as language is con-
cerned; on the other, it has taken
a very strong stand on law and order,
which it should have done.

Shri Rajaram: We will give the
correct answer in the next elections.

Shri Muthu Gounder: The Madras
Chief Minister proved a good stooge
for you to kill 90 lives and inflict all
this suffering on the people. (Inter-
ruptions.)

Mr, Speaker: I am surprised at
the attitude of Members.

Shri S. M. Banerjee: The Chief
Minister has had people shot dead,
and he is defending him.

Mr. Speaker: Why should he not?
If he is of that opinion, why should
he not?

it wy fomd : weaw wERT §

saw @I At wwar g o A=

rfas S 1 S w30

Shri Nanda: At one stage it crop-
ped up that the assurances of the late
Prime Minister had not been carried
out. Now, that was not so. I have
said that that was not so, that the
Act itself was an implementation of
those assurances, and later on what
the Prime Minister said in his broad-
cast. I said earlier, on the 23rd and
26th in my broadcast that without the
consent of the non-Hindi areas, no
step would be taken for taking Eng-
lish out of currency. Hon. Members
could ask, what right had I to do
so? Still we have done that. At any
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rate. v might have gone too far.

T ere ore,
raise
the un

no such question was
-ould be raised. Hence that is
.w(r to the hon. Member.

Are we quite sure that in respect
of what we have done, when the
people now in charge of the Govern-
ment are not there, some others are
there later on are we quite sure that
the same assurances will be imple-
mented? Therefore the question was
raised of a statutory safeguard. It
was not that Shri C. Subramaniam
was in disagreement with the policy.
This is the explanation (Interrup-
tions.)

ot aq femd : FT g AR A
rfas 99 #@ F faq a f A
g7

oS WERE . WY T A@ &
& TF T 79 91 T 9K e 3
e A F9T g A g fefafea A@
@ q*Far |

o g w1 wgAm © HAEIATF
IJEC T W QT

Weqw WEYAW : AL W7 @ Al gAe
& wfge) FdwaEs 1@ SR St
TR GEFT W |

o A ;T AT g @ R

W WA @ W A9 &g < a
F AR A= KT G | W W qE A
FRATE T qEd ¥ v *fgwa

=Y g¥R w77 FgEAE ¢ A FHIA
g e F oume & w69 TEAy
gt d, s g femmm ooy

aoow wEww: d & F o1 @
WX =Ear @ & oA gq, 4v 1 g9
argT fF g7 " e | q w9 A
Fifs Twasedir sureT &) afew A
AR AR AU T@A KT FTATE F1 4AY
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MAGHA 29, 1886 (SAKA)

(Adj. motion) 330

Shri Nanda: I will come to a close,
because really I need not have spoken
for this length of time. As the hon.
Member, Shri Kripalani said, this was
a useless discussion, meaning that
there was actually no case at all, no-
thing to be answered. Still I thought
I might have this opportunity of clear-
ing up some of the points. There
was really no count on which any
motion for adjournment could be built
up. I want to close on this note that
I hope that in future all of us will
dedicate ourselves to the maintenance
of pcace. Government must in all
conditions do its duty to maintain
law and order.

Mr. Speaker:
jce.

Shri H. N, Muker-

oY wy forwg : e s
F A i ogAaT At g § 7

Mr. Speaker: I have called Shri
H. N. Mukerjee. Others must it
dewn. No one else can speak.

Shri H. N. Mukerjee:
am tired, as
tired . . .

I confess I
the House must be

Mr, Speaker: And what about me?

Shri H. N. Mukerjee: I know that
you have to bear the brunt of what-
ever exhaustion has descended upon
us, but after having heard the Home
Minister I really feel very despondent
that he chose not to rise to the occa-
sion as I did try, and so many of my
colleagues also in their own differ-
ent ways did try to put before Par-
liament the gravity of the sifuation.
I had a very distant hope that Gov-
crnment would at last show some
capacity for responding to the needs
of the situation. Shri Nanda sald
good things about some of us, but then
he said there was nothing to be ans-
wered in the debate.

He began by saying that a stigma
had come and got labelled, so to speak,
te the history of our country in con-
temporary times and that stigma had
to be removed. When he said that I
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thought perhaps he was going to fol-
low it up with some kind of statement
on behalf of Government which would
be some contribution to the removal
of that stigma.

He talked about something which I
had said. T had used that expression
deliberately—incendiary leadership—
because 1 know that when Madras
was in flames, there must have been
some kind of incendiarism. But are
you going to tackle incendiarism by
talking in the language which Shri
Nanda has spoken? What are you
going to do at this present moment,
I am asking the Government. What
are you going to do in order to
soothe the passions which, rightly or
wrongly, have been evoked?

‘What is the good of Shri Nanda giv-
ing ug a catalogue of his activities in
Madras, or giving a certificate to Shri
Bhakt Darshan, which he applauds
himself? What is the good of our
hearing these things, when, after all,
if a parliamentary discussion is any
criterion, there has been very serious
damage inflicted to the integrity of
this country?

Shri Nanda gave us a lot of things.
He said: have we departed an iota
from the adopted policies? All right,
you have not departed an iota from
the adopted policies. He said: have
we not consulted all the Chief Minis-
ters? We concede that you have con-
sulted all the Chief Ministers you
have got in your brotherhood. But
what has been the result? Why is the
whole country agitated? It is not only
a question of the non-Hindi-speaking
areas or the Hindi-speaking areas.
The entire country is agitated. My
Hindi-speaking friends are agitated
because on their computation they find
the whole idea of national integratioh
being in danger. If that is so, what
are you going to do in order to quiet-
en the atmosphere? What are you
going to do to soothe the feelings not
only in the South but in other parts
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of the country? What are you going
to do to tackle the immediate Madras
situation and the long-term problems
which are involved in this matter?

We have tried during the discussion,
so many of us in our own ways, to
offer certain suggestions. Shri Nanda
chooses not to give a proper reply.
I have asked for a judicial enquiry.
Why have I done so? I do so not be-
cause I under-rate the heinousness and
gravity of certain excesses committed
perhaps in Tamil Nad. To burn a
man to death, who is not willing to
die nobody in his senses would like to
die like that—to burn a man to death
is most monstrous. Nobody is sup-
porting that kind of thing. When this
kind of an incident has taken place
in an incendiary atmosphere which
was generated by certainly long
periods of mismanagement of the lin-
guistic question, what are you going
to do about it? Aren’t you going to
at least assuage thé feelings of the
people concerned, of Tamil Nad? Is
it a matter merely of Mr. Manoharan
or anybody in Madras? The Bar
Association of the Madras High Court,
which includes people just as respect-
able as Shri Nanda and Shri Chatter-
jee have put forward their demands?
Are we going to just throw all that
into the dust heap because this Gov-
ernment happens to be in power in
Delhi? What is going to take place in
regard to this? I want, therefore, the
Government to come forward with
soothing explanations, not only of
what it had done or not done but
also an offer that there should be
a judicial enquiry. Because, on prin-
ciple, wherever there is firing on the
people, there should be judicial en-
quiry and there should be certain long
range measures adopted by the Gov-
ernment of the country. He has given
not an iota of a hint that some long-
range measures are going to be adop-
ted in this country.

So many of us have cried ourselves
hoarse about the idea of national in-
tegration, about the idea that Gov-
ernment should consult all partles in
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the country, that Government should
hold consultations not only with poli-
tical people but also with cultural re-
presentatives, with literary figures and
artistic figures and others and that
sort of thing, that Government should
come forward for resuscitation of the
whole national integration programme
that Jawaharlal Nehru had initiated.
But, no. Shri Nanda does not choose
to say anything at all about it. He
chose to defend himself. He is en-
titled to do so. In regard to Jawahar-
lal Nehru's assurances, he said that
even before the Prime Minister made
a comparatively categorical statement
in regard thereto, he had said some-
thing about it. I am only counting
upon my memory. But I do not think
my memory is failing when I say that
I saw in the papers a report of Shri
Nanda’s speech where he had made
this remark about Jawaharlal Nehru's
assurance: that it was deserving not
only of consideration but of respect.
This is a language of legalism which
occasionally might come from some
other people. This is not the langu-
age of statesmanship. If the Govern-
ment of this country has said good-
bye to statesmanship, well, they are
very welcome to do so. I am sure
that this country will not be irrepar-
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ably damaged if the Government of
today retires from its seat. Parliament
has tried to focus attention a serious
matter but there is no response from
this Government; there is nothing.
This Government is incapable of
statesmanship. This Government
scems to be incapable of g ity,
of imagination, of sympathetic under-
standing of people’s problems when
they suffer, when they are in turmoil
and in tribulation. They have no
understanding of the wound in the
human heart and they have the gump-
tion to rule this country. If they can
do so, God help this country. That is
all T have to say.

Shri Nath Pai; Mr. Speaker, Sir..

Mr. Speaker: No, he will excuse
me. If I allow him, then others will
rise.

Shri Nath Pal: What has the Prime
Minister to say on this issue?

Mr. Speaker: The ‘question is:

“That the House do now ad-
journ.”

Lok Sabha divided:

Division No, 2] AYES
Alvares, Shri Dharmalingam, Shri
Badrudduja, Shri Dwivedy Shri d h
Bagri, Shri Tlias, Shri Mohammad

Baneriee, Shri S.M.

Barus, Shri Hem
Bhattacharaya, Shri, Dinen
Chakaravartty, Shrimati Renu
Chatterjee, Shri H.P.
Chaterjee Shri N.C.
Chaudhuri, Shri Tridib Kumar
Daiji, Shri

Dandeker, Shri N.

Deo, Shri P.K.

Achuthan, Shri
Alagesan, Shri
Alva, Shri A.S.
Aney, Dr. M.S.
Anjanappa, Shri

[19.32 hrs.

Murmu, Shri Sarksr
Hussin, Shri

Gounder, Shri Muthu
Himmatsinhiji, Shri
Kandappan, Shri S.
Kapur Singh, Shri
Kumaran, Shri M.K.
1.imaye, Shri Madhu
Manoharan, Shri
Mourya, Shri
Mishra, Dr. U.
Mukerjee, Shri H.N.

NOES

Ankineedu, Shri
Arunachalam, Shri

Azad, Shri Bhagwat Jha
Balmaki, Shri

Barkatski, Shrimati Rer:ufa

Nath Pai, Shri
Rajarm, Shri
Ramabadarn, Shri
Reddy, Shri Narsimha
Sen, Dr. Ranen
Sezhiyan, Shri
Singh, Shri J.B.
Sivasankaran, Shri
Solanki, Shri
Vishram Prasad, Shri
Yashpal Singh, Shri

Basapps, Shri
Baswoant, Shri
Bhagst, Shri B.R,
Bhagvati, Shri

Bhakt Darshan, Shri
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Bhania Deo, Shri L.N.
Bhanu Prakash Singh, Shri
Bhattacharyya, Shri C. K.
Birendra Bahadur Singh, Shri
Borooah, Shri P.G.
Brajeshwar Prasad, Shri
Chandak, Shri
Chendrasekhar, Shrimati
Chaturvedi, Shri S.N.
Chaudhry, Shri Chandramani Lal
Chadhuri, DD.S.

Chavan, Shri D.R.

Chavan, Shri Y.B.
Chavada, Shrimati Joraben
Das, Dr. MM,

Das, Shri B.K.

Das, Shri N.T.

Dass, Shri C.

Deshmukh, Shri8.D.
Deshmukh, Shri Shivaji Rao S.
Dey, Shri S.K.

Dighe, Shri

Dixit, Shei G.N.

Dorai, Shri Kasinatha
Dwivedi, $hri M.L.

Bring, Shri D.

Gackwad, Shri Iatehsinhrao
Gaijraj Singh, Rao, Shri
Gandhi, Shri V.B.

Ganga Devi, Shrimati
Ghosh, Shri Atulya

Gupta, Shri Badshah
Hanumanthaiya, Shri

Hem Raj, Shri
Himatsingka, Shri

Jadhav, Shri M.L.

Jadhav, Shri Tulshidas
Jagiivan Ram, Shri

Jain, Shri A.P.

Jamir, Shri S.G.

Jedhe, Shri

Jha, Shri‘Jogendrs

Joshi, Shrimati Subhadra
Joytishi, Shri J.P.

Kabir, Shri Humayun
Knijrolkar, Shri

Kamble, Shri

Kedaria, Shri C.M.
Keshing Shri Rishang
Khadilkar, Shri

Khan, Shri Osman Ali
Khanna, Shri Mchar Chand
Kisan Veer, Shri

Kotoki, Shri Liladhar
Koujalgi, Shri H.V.
Krishnamachari, Shri T.T.

Kureel, Shri B.N.
1 .
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T.uxmi Bai, Shrimati
Mahadeva Prasad, Dr.
Mahishi, Dr. Sarojini
Malaviya, Shri K.D.
Mallick, Shri Rama Chandra
Manaen, Shri

Mandal, Shri J.

Mantri, Shri D.D.
Masuriya Din, Shri
Mathur, Shri Harish Chandrs
Mathur, Shri Shiv Charan
Mchrotra, Shri Braj Bihari
Mehta, Shri Jaswant
Mengi, Shri Gopal Datt
Mirza, Shri Bakar Ali
Mishra, Shri Bibhut
Mishra, Shri M.P.
Mohanti, Shri Gokulanande
Morarka, Shri

More, Shri K.L.

More, $hri 8.8.

Munzni, Shri David
Murthy, Shri B.S.
Muthiah, Shri

Nandu, Shri V.G.

Nanda, Shri

Nasksr, Shri P.S.
Nayak,Shri Mohan
Niranjan Lal, Shri

Oza, Shri

Paliwal, Shri

Pandey, Shri Vishwa Nath
Paramasivan, Shri
Parashar, Shri

Patel, Shri Chhotubhai
Patel, Shri Man Singh P.
Patel, Shri N.N.

Patil, Shri D.S.

Patil, Shri M.B.

Patil, Shri $.B.

Patil, Shri S.K.

Patil, Shri T.A.

Patnaik, Shri B.C.
Pattabhi Raman, Shri C.R.
Pratap Singh, Shri
Raghunath Singh, Shri
Raghuramiah, Shri

Rui, Shrimati Sahodra Bai
Rajdeo Singh, Shri

Raju, Shri D.B.

Ram, Shri T.

Ram Sewak, Shri

Ram Subheg Singh, Dr.
Ram Swarup, Shri
Ramakrishnan, Shri, P.R.
Ramaswamy, Shri S.V.
Ramaswamy, Shri V.K.

Lalit Sen, Shri
Laskar, Shri N.R.

Ramdhani Das, Shri
Rampure, Shri M.
Rane, Shri
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Rao, Shri Jaganatha

Rao, Dr. K.L. o
Rao, Shri Krishamoorthy
Ruo, Shri Muthyal |

Rao, Shri Ramapathi
Reo, Shri Thirumals

Ray, Shrimati Renuka b
Reddi, Dr. B. Gopala
Reddisr, Shri

Sadhu Ram, Shri

Sahu, Shri Rameshwar
Saigal, Shri A.S.
Ssmanta, Shri §.C.
Samnani, Shri

Sanji Rupji, Shri

Saral, Shri Sham Lal
Sarma, Shri A.T.
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Sinha, Shri Satys Naraysn
Somavane, Shri

Soy, Shri H.C.
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337 Language issue
(Adj. motion)

Mr, Speaker: The result of the
Division is Ayes 39; Noes 196,

The motion was negatived.

Mr. Speaker: We do not adjourn.
Therefore, Shri Bhagat might continue
with the Bill.
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19.33 hrs,

BANKING LAWS (APPLICATION

TO CO-OPERATIVE SOCIETIES)
BILL—contd.

Shri B. R. Bhagat: I had moved the

motion and clause 3 was under discus-
sion.

Mr. Speaker: Clause 3 is under dis-
cussion. We resume the discussion
the next day.

19.34 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday,
February 19, 1965/Magha 30, 1886
(Saka).
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